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MOTION OF NO-CONFIDENCE IN THE 
COUNCIL OF MINISTERS 

[English) 

SHRI JASWANT SINGH (Chiltorg:nh): 
Mr_ Speaker:Sir, I beg to move: 

.. That this House expresses its 
want of confidence in the Council 01 
Ministers." 

Sir, I would like to draw attention to 
honourable the Prime Minister's Press 
Conference of 30th June. After he became 
the Prime Minister it was his first address to 
a conference olthat kind. In that he informed 
the assembly and through that assembly the 
rest of the country as well, that the worst, he 
informed us, "is behind us". I find that an 
incredible and an unbelievable assertion and 
for this Motion o! No-Confidence a useful 
starting point. 

The hon. the Prime Minister is a man of 
age and erudition 01 great public experience 
and perspicacity. I would however be lell to 
the conclusion that his observation 01 30lh 
June was an act of unacceptable sophistry 
even from him. Admittedly, the observ:ltion 
was In the context 01 our economy, but Ihat 
only exacerbates the situation. It does not 
mitigate it, for when he made that asSDrtion, 
the hon.the Prime Minister had with him the 
report of June, 1992 01 his own Ministry of 
Finance, Department of Economic Altairs, 
as submitted to the Cabinet Committee on 
Economic Affairs, which, in its very opening 
remarks.lhe very opening paragraph, st3tcs 
as "Summarisation of the State 01 economy.' 

It a . Cabinet document. It says: • Deficient 
pre-monsoon rainfall, lowerfoodgrains stock, 
lower procurement and oil take, stagnant 
industrial production, mixed trends in 
inl rastructure and investment climate, higher 
growths in money supply, inflationary 
pressures continue, exports are sluggish 
and there' is a marginal decline in foreign 
exchange reserves.· This is not my 
conclusion. In that sense, it is not a partisan 
conclusion. It is a conclusion of a document 
presented to the Cabinet Committee on 
Economic Affairs aboutthe state of economy 
about which the hon. the Prime Minister 
intormed the nation that the worst was 
behind us. That is why I have been 
persuaded, as I have done, to move this 
Motion of No-Confidence because what else 
aro we to do in this Assembly when we see 
an over-burdened Prime Minister, also the 
pnrty- President, who one year after 
installation in office, has not yet been able to 
comptete his Cabinet, has then an inspiring 
Cabinet, a Cabinet crippled by reSignations 
fromcrijical Ministries-the Ministryof Extemal 
Affairs, Ministry of Commerce" a Cabinet 
whose moral authority is being diluted on a 
daily basis by suggestions of further 
reSignations to come, resignations by 
instarments- one today, how many more to 
come tomorrow? And all these resignations 
are tile direct outcome of the most punishing 
scandals that we have wit~essed since 
Independence- Bofors and the banking 
scandal. This rampat all-prevasive spreading 
corruption where figures now are not spoken 
in thousands or hundreds of thousands, or 
even as was the case with Bofors, on tens 
01 crores; figures are now in multiple 
thousands of crores where nearby any 
Ministry is left untouched. Defence has 
Oofors, finance has now got the banking 
scandal, Agriculturel has wheat rice exports, 
Power- NTPC- has direct correspondence 
with World Bank for loanssothatequipment 
(.;cln be purchased, Railways has import of 
r:lilwny engines, Health has medicines, and 
putroloum, petroleum is putrid. Everything in 
the Ministry of PetrOleum reeks 01 corruption 
fr om the dispensation olgas agencies to the 
imporl of crude oil. It is too sad a task to 
elaborate all these. I have no doubt in my 
mind that the hon. the Prime Minister is 



533 Motion of No-confidence ASAOHA 2·1. 1914 (SAKA) in Council of Ministers 534 
aware of the dimensions of corruption that theproHigatedecade oftheeightiesbecause 
sits In this Government. But H he is not this Government and the hon. th~ Prime 
aware, then that is one reaseins for moving Minister had set course on 1he path of true 
this Motion of No - Confidence "and if he is participation by all on reconciliation and 
aware and yet ~oes notl:ling, then there is yot conscn~us. Somewhere along this route, . 
an added reasons for' moving mis Molion of . this path was abandoned and yesterday's 
No - Confidence . . (Interruptions) On what ways and yesterday's Congress began to 
basis can this Governnient- having moved re-assert themselves. Consensus, Sir, as 
from St. Kitts to stock exchange scam -now has been commented, was replaced by 
Inform us thatthe worst is behind us? On the cleverness. Instead of joint participation. 
contrary it saddens me to say that it is only youwantedblindconformity.hisallegedthat 
the bad that has yet arrived, the worse lios you arranged for the splitting of the Telugu 
ahead. This Motion of No-Confidence is not Desam Party. It is further alleged that you 
bom out of any casual concern. Its genesis, arranged for the Janata Oal to shed some 
in a VAry reat sense, lies in the elections of Members sothat your parliamentary numbe'rs 
1991 ,anelectionthal hadbeenaccompanlod could become more comfortable. What 
byagrimtragedyandaneleClionthatieftthis happened in Nagaland and Mizoram has 
assembly, this Parliament, conceptually and been debated in this very House. The 
arithmetically fractured. It was an electiOn cancelling and holding of elections in Punjab 
which nobody won but which in the words of is yet another story. 
the london economists then was an election 
in which the winner came second. 

There was pOlitical uncertainty following 
upon that election. In that climate of political 
uncertainty, the leadership of B.J.P. took a 
deliberate and conscious decision that Ihe 
nation had to be prevented from continuing 
on the path of cripping political and ecoflomic 
uncertainty. We were·then in the midst of 
possibly one of the worst economic crises 
that the country has faced. The leadership 
of the B.J.P. took a deliberate decision that 
nothing will be done by the party in this 
Parliament or outside to add to that air of 
uncertainty, whether political or economic, 
and that we will do as best as we can to 
sustain and support this Government iQ 
every endeavour that is directed towards the 
national good. 

One year after that event, Sir, if we - are 
pursuaded to move this Motion of No 
Confidene, it is only to submit to the hon. the 
Prime Ministerthat your Government, when 
it started on this path, started with an 
absence of parliamentary majority. But you 
had a great asset- you had public goodwill, 
you had public acceptance and approval. 
This public goodwill, public acceptanc~ and 
approval was largely because there was a ; 
nation ·wide relief from the acute indigest ion 
of the excessive and profiligale charisma of 

Mr. Speaker, Sir, the hon. the Prime 
Minister has now a parliamentary cushion of 
major~y on which to sit. But a price has been 
paid for it by losing a great asset. 

15.00 hrs_ 

And that asset is of· publiq approval. 
That is why, we have been persuaded to 
move this Motion of No Confidence. My 
grounds are four folds. Firstly. on the 
economic, which is your flag-ship, and on 
which you moved so you state the most. 
Secondly, about spreading corruption as 
exemplified by Bofors and the banking 
scandal. Thirdly, about the management of 
our polity internal and such external matters 
as infringe upon the internal and fourthly, 
about our national security and the collapse 
01 system. Sir, on the question 01 economy. 
the present is not an occasion to go afresh 
into a debate on concepts. This reform, new 
economic policy or change that tHis 
Government has brought about largely in 
harmony will the thinking that we have all 
along held to has to my mind, four essenJial 
components. Such a reform or change as 
inlegral to it, the content of change, the 
diroction of change, the pace of change and 
the management of change and in that 
management 01 change you hav.e the 
economic. the social and the political aspects. 
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I am l'Iot going to dwell at an, SIr, on the· 
content or the direction bull wiD refer to the 
management of economic change. Just a 
word before I go to the management of 
economic change. which Is about the pace 
of change. My difficulty here on the aspect 
of pace of change of the Govemment Is that·· 
the hon. the Prime Minister in this very press 
conference. If I recollect right. Informed that 
wecannotcatapult in this change. That could 
weH be your view point and it could bea view 
point. which could be argued fon»fully. But 
my submission Is that the greatest difficulty 
with this Government lies In the fad thalli is 
not 8Uefll)llng a reform by steps. It Is 
aftefll)llng a reform by stealth. It does not 
wish to admit the mistakes of the past. 
wilhout admitting which the correct steps of 
today. leave alone the future cannot be 
taken. What have been done in the field of 
economIcchangeorneweconomicpolicytili 
today are d the easy ·things. They were 
relatively easy. Even they have not been 
done fully. Bureaucracy Is sliD in ascendant. 
bureaucracy stll controls. Relief from the 
strangehoId of a dead system Is yet to be felt 
and yet the Government comes to us and 
Informs us that this Is our one great success 
and that the worst is behind us. 

Sir. f quoted from a document. which Is 
a document of the Government of India's 
own agencies. examine some of the facts 
and these fads are based on statistical dala 
as available to the Government of India.d-
as ef1lMrically established by their sta ...... 
department. Sir. industrial production 
between April 1991 and February 1992 has 
declined by two per cent as against Ihe 
growth of 9.6 per cent in lhe corresponding 
period of the previous yearandif you combine 
thai 9.6 per cent to this decline of two per 
cent. then the real figure Is much higher. 
There Is a decline In theproclldion of saleable 
steel. thInt Is a decline In the production of 
cemenI ___ izers and crude petroleum. Oil 
generadDn Is down by 8.4 per cent. Crude 
petroteum is adually down by almost 12 per 
cent. Exports are down by 1.9 per cent. 
~ price Index bylheGovemment" 
own IIdmIssion is up by over 12 per cent. 

Consumer price Index. however exact or 
Inexact that might be, Is up by almost 14:5 
per cent and as per the Reserve Bank of 
Indla's own Statistical Supplement of May 
1992. money supply that Is U-3 which has • 
direct nexus with Inflation. Is almost 19 per 
cent higher than the corresponding period of 
the previous year. I do not know how the 
worst Is behind them. Look at the prices that 
reign today in Deihl of itema of CORmOn 
cof)Sumption. 

Inferior quality wheat is costing Rs.65O 
a quintal. It Is not the price that matterS, lis 

. the quality also, which Is a factual matter. 
The hon. Minister does nOl have to· go and 
stand In the queue to buy rations he has 
managed to do so for him through others. 
About public distribution system. I wiD come 
in a minute. I assert that wheat of Inferior 
quality Is semng for not less than Rs. 650 a 
quintal. Broken basmati rtce-broken, which 
cannot be exported- is seUIng at Rs. 25 a 
kilo; ordinarydallike chana. which Isperhaps 
the most modest of dais. Is saling at Rs. 18 
kiio; a five-kg. tin of Postman oU costs Rs. 
300., The minimum price or vegetables In 
Deihl _.:, not the post-truck atrb price, but 
pre-truck strke price- was Rs.16 a kilo, 
tomatoes were costing Rs. 18-20 • kilo, 
potatoes are senlng at Rs. 6 a kilo and I you 
have the luxury to be able to alford manigoes, 
theyaresdingat Rs.18perklo. Theseare 
the prices. Sir. I do not know what their 
relationship with the consumer price Index 
says. buI these are lIems of day-today use. 
I would be very happy if I am proven wrong 
on t~se prices. You do not like my saying 
that this Is what the common consumer Is 
having to say because when you look at 
agriculture, today we face a very grim 
situation. Maharashtra, AncIhra. MaC:thya 
Pradesh. Gujarat Rajasthan, parts of U.P. 
and Bihar are deficient In ralnfaR .. In large 
parts of Rajasthan sowing has not taken 
place. Absence of the monsoon raises yet 
another much more daagerous spectre. 
which is about shortage of drinking water. In 
such a situation where ralnfd Is already 10 

. deficient, procurement of rtce up to May 27, 
1992. was 10 nillion tonnes against 12.25 
million tonnes for the corresponding period 
of last year. Procurement of rice Is down by 
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18.6 per cent. Reflect for a moment, SIr. on the in1lort 

Similarly. Sir. wheat again up to 27th 
May 1992 at 6.1 million tonnes against 711 
2 million tonnes of the last year is also down 
by 18112 percent. On the other hand, offtake 
from the public distribution system at 18.84 
million tonnes against 15.64 million tonnes 
of last year Is higher by 20.4 per cent. You 
have less that is coming in you have more 
that Is going out of the public distribution 
system. and this is not a ofeflectlon on the 
efflclen.cy of public distribution system. It Is 
more a reflection on the shortages that are 
prevailing. Stocks of foodgrains at the end of 
April 1992 stood at 14.34 million tonnes 
against 18.48 million tonnes of the last year 
which Islowerby22.4 percent. Just asonthe 
stock exchange, speculators have been 
active in the field of foodQr:alns also. Heavens 
forbid that the rains hold out much longer. 
But If they do. the prospects that we face as 
a country are so grim that I would take them 
to the mind of the honourable the Prime 
Minister of what he told the press and the 
country on the 30th of June that • the worst 
behind us,' Reflect. for a moment, Sir. on the 
infrastructure of this one year of this 
Government and tho single greatest factor 
in the infrastructure in which I put power. oil. 
fuel. transport etc. is the situation on the 
front of crude oil. By very rough figures. Sir. 
the total consuf1l>tion is expected to rise in 
this decade from the current consumption 
levels of around - and I am rounding up 
figures - 55 million tonnes by the end of the 
decade to around 77 million tonnes. Where 
Is this additional 22 to 25 million tonnes to 
come from when we have a shortage of 
doliarJ. when the production of crude in the 
country has infact. declined from 30.4 million 
tonnes in 1991·92 to the estimated figures of 
28. 4 million tonnes in 1992·931 Instead of 
crude production being able to keep pace 
with enhanced demands and enhanced 
requirements. our crude production is. in 
fact. falling. What am I • therefore. too 
assume from this falling crude production. 
When the overall curve of the consumption 
offuel is going to go up and when the overall 
curve of availability of dollars Is not going to 
non-parallel with that. am I going to assume 
that the worst is behind us? 

data and I have said this In Parliament 
earlier. You had an efficient and effective 
Minister for Commerce and on a nulTber 01 
occasions. I have said this here. You have 
accepted his resignation. Mr. Prime Minister, 
on grounds of Ill1>ropriety for dealing with a 
c0ll1>any called Fairgrowth. We have read 
his letter Issued to the Press as given by the 
Minister himself. The letter Itsen does not 
convince us. Mr. Prime Minister, that the 
resignation that you had taken, has baan 
propelled or compelled by reasons that you 
suggested. Either that letter Is not all that Is 

. behind It and if It Is not all. then, we have a 
right to know what is behind it. because In the 
field of Commerce as In the field of External 
Affairs. you cannot have such Ifr1)OI'tant 
Ministries unattended. Somebody asked 
the hon. Prime Minister as to when you ant 
going to have a full-fledged Minister for 
External Affairs; rather facetiously the hon. 
Prime Minlsterwas good enough to suggest; 
'you have me, where Is the need tor a tul-
flodged Minister when there Is a fuller-
flodged Minister? 

Mr. Speaker. Sir. what all Is the hon. 
Prime Minister going to do In this fuller 
capacity. I will illustrate in a minute. Now. on 
the question oflll1>Ort data which I started by . 
saying. In dollar terms Ill1>Orts rosa by 24.5 
per cer:'lt in April this year over the same 
month of last year and stood at 1.78 billion 
compared to 1.34 billion dollars In AprI. 
1991. In rupee terms. the Imports wi. be 
much higher because of devaluation. But 
what is of concem Is the decline In 8KpOrts 
in April compared with April. 1991 and what 
is of greater concern Is that the declna' 
covers both the general currency anta and 
the traditional rupee payment 8I9a Now, 
imports have gone up yet exports have 
declined. According to the figures 01 the 
Government of India itself. there was a 7.97 
per cent drop In e.xports this year In AprI. 
exports to GCA countries In AprIl this year 
was 1.27 million as against 1.29 million last 
year and export to rupee payment countries, 
of course. for obvious reasons weredown by 
almost 50 per cent. The adverse trade 
balance in April was almost 400 to 500 
million. As against this the export in dollar 
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terms during March·April, 1991-92foralmost 
a whole. year actually dec Ii oed by' almost 2 
percent. 

Sir, the foreign exchange reserves which 
had declined certainly went up and I submit 
that the foreign e'Xchange reserves that 
have gone up have largely been on three 
grounds. One is that we .havo borrowod; 
secondly we have cut down our imports and 
thirdly because we permitted fund flow to 
come into the country through FeNR etc. 
But, tho reserves, however,have declined 
during April ·May, 1992 by 254 million and 
stand at roughly 5377 million. Thi. is in April· 
May, 1992. I do not have the latest figures 
for this, because I do not have day-today 
access tothedataolthe Ministryof Finance. 

The monthly outflow from NRI account, 
in April, 1992, the reNR deposit amounted 
to Rs. 188 crores. This morning, my senior 
colleague, Shri Atal Bihari Vajpayee had 10 
voice his concern aboutlhe possibility of a 
run of the FeNR account. He was then 
enjofning upon the Government to clarify the 
situation, to take such action as is necessary 
so that an assurance is conveyed to this 
Account and the flow of deposit from this 
Account is stopped. 

eecause of this.imbalance in import,and 
export. I put to you that in tho one year this 
Government's rule, out debt servicing ratio 
has crossed 30 per cent. I would be happy 
to be educated by the hon. the Finance 
Minister, hon.the'Prime Minister as to where 
exactly out debt servicing ratio today stands 
and what their estimale of· the movement of 
debt serviCing ratio graph is for .the next 
three to five years. 

It is not possible for me in this debate to 
analyse in its lotality, what we feel are all the 
deficiencies in the management of economic 
reforms. I could have asserted that the 
management is unsatisfactory, Ihat the 

. management should be improved in ' X', ' Y', 
'Z: terms, or in 'Z' sphere. But rather thon 
mere assertion, the proof olthe management 

of our economic transition from one system 
to another is the result that it has produced. 
Well, certainly the Government could, as it 
has done earlier, come forward and say, one 
year is too liUle for us. In this one year, we 
cannot demonstrate the results. We need at 
least three to four years to demonstrate the 
result that is all, right. If you need three to 
four years, the early indications of the steps 
that you have already taken are the steps 
that will lend strength to the agreement that 
you put forward for needing more time to do 
so. 

I have illustrated these figures to point 
out that the early indications of the economic 
management of your change are not 
satisfactory. So, to'sustainthe second part of 
your mgument that you need three to four 
years in which to demonstrate your success, 
we will look for the early indications of the . 
steps that you have already taken. I do not 
want to trivialise these concerns but I con not 
do any thing else if the early steps that you 
tnke are that you give importance and 
priority to beverages, to washing machines, 
to refrigerators. 

I have here with me some figures in 
reply to a question which 'is about power 
plants. Power plant and deficiency of power 
is an infrastructural deficiency that will cripple 
India's growth if we do not address ourselves 
to it immediately or in the coming decade. 
The details as given by the Government to 
Parliament are: That power projects 
proposed in the private sector are around 21. 
It is thousands of crores of rupees 
investment. It is hundreds of thousands 01 
croms of.dollar investment. I am not going 
to take time. The point I am trying to make is, 
here, you have 21 power projects pending 
clearance of the Government of India, In one 
State of the Union or another. Not one 01 
these power projects has received the assent 
of the Government of India. Not one of these 
power projects has scen the light of the day, 
Each of these power projects iscurrentlylied 
up in the intricacy of bureaucratic control. 
Out within this one year- it is not to trivialise 
what I am saying - what does the 
Government do? 
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Wilh great rapid haste~ it immediately point bears repetition that for one year, you 

permits Coca ·Cola to come here. By all cannot take a docision on a single power 
means,' have Coca .Cola; Have Mothor plant of the 21 thaI we have asked fot. But 
beverage or any Cola for that· matter. Wilhin months you take a decision on a 

The point is that" In the priority of 
investment. the Government lakes more 
thana year to take adecisionon aSimportant 
a matteras 21 power plants which are sliU 
languishing but on the Coco Cola frOnt .• you 
move double fast, and you give thom all the 
clearances. Lobk al· other aspects of. this 
very Coco cola: That iswhal disturDcd me. I 
would ordinarily not even givethisillvstration. 
I am very glad that Coco Cola has found land 
inthc hon. Defence Minister's homedistricls 
to set up a factory. I am very glad because 
somewhere then we have to set il up. After 
all, Coco Cola has to come up sorTiewhere 
in the country. They have to. find I.and. It is a· 
coincidence and a very· iilleresting' 
coincidence that about 1,000 acres that are 
needed by this Company are found in 
Baramali district of India. II is a very good 
thing. 3utthero is anotherthing which WOlliOS 
me. 

AN HaN. MEMBER: They are riot in 
Baramati. 

SI'If:t1 JASWANT SINGH: I would be 
very h<3ppy that they are not in Baramttti. I· 
would be very-happy ilit is not 1,000 but 100. 
But thore is another-thing. Do you know who 
has brought ihis Coco Cola? There is a 
genlteman ... 1 have wnllentothe hon. Finance' 
Minister about the matter. There is a ceftain 
businessman who is promoting. this 'venture 
in Indb. This businessman 10 late 70s and 
early 80s was charged by the Ministry of ' .. 
Finance for misapplopriation of funds from 
Indian banks, taking them to Singapore and 
a CBI case was filed. The CBltnvestigation 
has been kept pelJding because the' banks 
did not cooperate with CBI. When this 
question is raised in the Parliament, the hon 
Finnnce Minister and the Finance Mjnistry 
said ,. the banking transactions secrecy 
Dctween client and banks prevents us from 
giving tllis information." 

. I started oy saying that I dio not wish to 
tnviali;w the concern thai t-am voicing. My 

beverage without which the country could 
certainly had done and I am led to very deep 
anxiety and very deep worry about. 
management bf economic reforms; that, I 
thipk it is the right note on whicH to switch 
h<'.l the economic to the corrupt. I had said 
that my second point on which I am 
expressing my concern about the functioning 
of this Government and of lack of confidence 
is on grounds of corruption. I think two ~ 
opening thoughts are necessary here. Where 
corruption by Of corrupt ion in Governments 
is suspeeted or concerned, unlike routine 
jurisprudence, the reverse principle applies. 

.1\11 Governments will perforce be and 
continue to be treated as guilty unless they 
prove themselves as innocent and it islhus 
that I 5ubinitthat unlike routine jurisprudence, 
the onus therefore, rests on you and just· 
as in Bofors; as in the banking scandal too, 
unless you provo· your innocence by re-
establishing irrefutably. (Interruptions) 

SHRI MANI. SHANKAR AIVAR 
(Maylladuturai): What laws? Whose taws? 

Mr. Spoaker, Sir, iwas SUbmitting-that 
tho onus of providing innocenCe in matters 
c.< corruption in Government always rests 
w:th the Government itseH. This is reserve 
lurisprudence that applies. Jusl as in BQfors 
so in banking, you will have to prove your 

. innoctmceby re·esiablishing irrefutably your 
public accountability.· Otherwise you would 

. continue to be charged as guilty. 

Thore . is no one additional caution. 
GOilernrrlClntal innOcence is not proven simply 
Ihro\lgh protestation or by th~ media or by 
verbal assuranCes or verbal disclaimers. 

.. The· only yardstick is recognizable action.' 
And against this yardstick of recognizable 
action,l submit that as:intheBofor~sointhis 
matter 01 banking,. you nave failed- in the 
former case ·Bofors irrevocably and in the 
later case you' still have time. There are 
options available. I will not take too long a 
time about Bofors, except to submit four or 
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five aspects that worry me a great deal. In 
the last discussion that we had on Bofors. the 
hone the Prime Minister suggested and 
assured the House, the Parliament that he 
would now oversee the matter personally. I 
do not recollect exactly whether he said it on 
a day-to-day basiS. But he said that he would 
see to it personally. That is why, early, when 
'started,1 submitted about an over-burdened 
Prime Minister. What all will the over-
burdened Prime Minister see personally? He 
says he is fullor Minister for External Affairs 
he is fa fuller Minister now for Commerce; hE 
Is a fuller Minister for Industry; he is a fullel 
MinisterforCBI and Bofors which he wishes 
to oversee on a day-to-day basis. What has 
this overseeing done? There are great 
difficulties. After this assurance to the 
Parliament about personally overseeing , what 
has happened? This personally overseeing 
has boen demonstrated in the collusive 
manner in which the Delhi High Court's case 
is being handled in respect of Win Chadha. 
Here, I will seek your permission to use the 
name Win Chadha. I will request your 
permission to permit me to use a few more 
names. I want to tell about the manner in 
which the Win Chadha's case is handled, 
the collusive manner in which the Government 
of India and the advocates 01 Win Chadha 
are corporating with one another. 

SHRI SOMNATH CHATTERJEE 
(Bolpur): Do not give him the Christian narne. 
Only say Chadha. (Inteffuptions) 

SHRI JASWANT SINGH: All righi, 
Chadha .. Compare this collusive manner to 
the manner in which the Counsel for Chadha 
has obtained an order from that very Court. 
that very Delhi High'Court about the mattor 
or Impounding of his passport. In the mailer 
of impounding his passport. the Courts has 
ruled that you have to take a docision within 
15 days. The Court can rule in the matter 01 
passport. But the Government of India. 
despite the Prime Minister'S assurance, 
cannot obtain a ruling from the Court .. How 
many months have lapsed alter that 
assurance from the hon. Prime Minister that 
he would oversee it personally'? Further, the 

non-action on the Solankl lawyer- I caB • 
Solanki lawyer -episode Is really astounding 
because this thesis of the lawyer, thesis 01 
the gentleman, person, individual, legal, 
lawyer, is Mr. Solanki's ... (lnt9ffuptions)Thia 
is really astounding. The hone the Prime 
Minister informs the country through the 
Fourth Estate somewhat like: • What can I 
do? The CBI cannot find the lawyer:' find 
it really amazing. It is incredible. It Is an 
incredible assertain of the Prime Minister 
who gave that assurance he would oversee 
it on a day-to-day basis. and, two months, 
throe months later he comes and says: • I 
om sorry, I cannot do anything. The CBI 
cannot find the lawyer.· You can do It, I 
submit this. Whether he is a lawyer or no 
lawyer, you can certainly reconcile one very 
major discrepancy between what a former 
Minister of your own Government said in this 
House and what was said by a Minister 
elsewhere. The hon. Minister for External 
Affairs on 30th march, 1992 speaking in this 
House said, • when I WCJS in Davos, I made 
.. Please mark the word. "I made a courtesy 
call on Mr. Felber, the Federal Chancellor for 
Foreign Affairs. At the end of our conversation, 
while taking tWs leave I handed over a note 
to Mr. Felber. This note on the status of the 
court cases pending in India had been given 
to me by a lawyer. " This is where the plot 
thickness because on the 12th June, Mr. 
Felber in an interview which is quoted 
says,Mr. Solanki just gave me the note 

• summarising it brielly ...• Mark the word again. 
• summarising it briefly, the whole episode 
lasted two minutes .• Mr. Solamki says he 
sought a formal meeting ... 

MR. SPEAKER: Are you quoting 
something? 

S.IRI JASWANT SINGH: I am referring 
10 something. 

MR. SPEAKER: Without inverted 
commas. 

(/nteffuptions) 

SHRI JASWANT SINGH: Mr. Felber 
says that Mr. Solanki summarised it 
brielly .. ( Interruptions) 
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SHRI SOUNATH CHATTERJEE: 011 on Hindujas: his Govemment does not act 

acknowledge, I can quote. on Solankl; and his Government does not 

MR. SPEAKER: Acknowledge what? 

SHRI JASWANT SINGH: n means. if 
you authenticate it you can do that. But I do 
not want to get Into It. (/ntelTUplions) 

SHRISOMNATHCHATTERJEE:What 
Is newspaper's authentication? 

SHRIJASWANTSINGH:Thepointthat 
Shri Solanki has made is that it was a formal 
meeting. He sought the meeting and having 
sought the meeting., al Ihe poinl of saying 
good·bye he handed him a nole and he did 
not know what the contenls of Ihe nole wero. 
Mr. Felber describes how the event took 
place. He was walking down a corridor on his 
way to a meeling when he was hailed by Mr. 
Solanki signalling thaI he had something to 
say. The organisers 01 Davos Seminar 
prOlJl)ly opened a room nearby and unheard 
Ihe Iwo Ministers for whal was a quick lele-
a -tele, Ihe whole Ihing improlJl)lU. He 
handed me Ihis envelop. Shri Solanki say" 
°fle did not know whal was Ihe conlent of the 
envelop .• The Federal Chancellor says 0 he 
told me that it relale 10 Ihe Bofors case 0 

Solankl says it was a lormal meeling, bullhis 
meeting was in corridor where to quole 

. Felber was hailed, a room was opened and 
we juSI wenl in for Iwo minules. 0 Hon. Ihe 
Prime Minisler would have us believe that 
Ihis is whal he is doing in handling the Bolors 
mailer on a day to day basis. Admitledly, 
hon. the Prime Minister can hardly be 
expected to look lor Ihese lawyers. But Ihe 
hon. the Prime Minisler can certainly ask his 
former colleagues about the discrepancy 
that obviously existed in what he has stated 
In the Parliament and what is stated by his 
counterpart elsewhere. The hon. tho Prime 
Ministercan certainly ask lhe Central Bureau 
of Investigation to look into the twoslatemenls 
both of Shri Solanki as also that has been 
made In Swilzertand. The hon. the Prime 
Minister does not do that. !-Ie does not. and 
his Govemment does not act on Chadha, 
who is know as one of the req,ients of the 
Bofors money; his Govemment does not act 

now act on Quattrochi. For chit it hu been 
known for years that he was one of the 
recipients, now a direct allegation Is being 
made. Even on the basis of the allegation 
certainly ••• 

MR. SPEAKER: Mr. Jaswant Singh, " 
there is a case pending in a Court of law and 
if you are mentioning somebody" name, J 
can understand that. But you yourseH 
withdrew one of the names. 

SHRI JASWANT SINGH: J am 
sufficiently persuaded in my suspicion to be 
nOI inclined to wilhdraw this name. 

MR. SPEAKER: Will you apply double 
principle? 

SHRI JASWANT SINGH: You direct 
me, I will wilhdraw il. 

MR. SPEAKER: I would only request 
you to use d.iscnilion and follow Ihe NIeS. 

SHRI JASWANT SINGH: I withdraw it. 
But I submit that this italian gentleman who 
has been representing Snam Prog4ttl, who 
lives in India, who is believed to move In high 
quarters, continue to hav~. access to high 
quarters and has had a ..... ilss for the past 
decade or so, this italian gentleman or not a 
gentleman was believed to be and is believed 
10 be one of the recipients 01 Bofors money. 
I ask you, Slrwhal has the Government done 
since coming into posseSSion of this 
knowledge, toaven question this questionable 
halian? Why has he nol been questioned? 
Why has the Cenlral Bureau of Investigation 
nol been asked to even visit him? Why has 
noleven a waming been given-acautionaty 
nola, if not a red light at least the amber light 
-onlhi!tcrossroadsof corruption? Why not 
Ihal, sir? And this, despite the fact that the 
hon. the Prime Minister says that he wiD deal 
with this on day-to-day basis. I do no dweD 
longer on Bofors, SIr. As I started by saying, 
il is upto the Governments to prove their 
innocence. It Is not for us because gull Is 
entirely covering the Government in the 
matter of Bofors. 
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. Look at this banking scandal. We have HeSL··.·· [J.1nkoflndiahasdefinlle/ylDanswer 

had a discussion and another discussion is for a g" 'J! many fhings .. 
stilt pending. I have made by interventions in 
that matter. I will not repeatwhat I said then. 
I witl make just lour, very briel submissions 
on what! consider are the responsibilities il 
this. Government and where I believe and 
have apprehensions thaltheGovernmentls 
lailing. 

, . 
It is the responsibility 01 this Government 

to ensure that the damage to our domestic 
bank.ing is Iimitod both in time and in its 
dimensions. I am not convinced Ihat aclion is 
being taken with the kind 01 despatch and 
energy that it merHs. I hold that it is the 
responsibilHy of this Government, at lhe 
earliest possible, to restore ourfiscalf inancial 
systems to their original health, to vibrancy, 
to growth, so that in the international fiold 
and in the internal fieid, Indian economy is 
not permitted to suffer turther. 

I do not believe that in the second task, 
the Government is showing the despiltch 
that o"e would except from it,ln the case of 
the largest banking scandal.!hat this country 
has witnessed since independence. 

Thirdly, it is the question of reestablishing, 
at the earliest, international credibility, not 
simply 01 our banks or our b~nking systom; 
because what is involved here is not just 
banks or banking system; it is the good 
name 01 India, that is involved. And, that is 
why when I intervened, I said" Ihat of 
concern to me is not thjs Rs. 3500 crorcs or 
Rs, 5000 crore~ ~ India is large enough 10 
absorb Rs. 35,000 crores ~but the queslion 
of the good name 01 India is above all.· And 
I' am not sufficiently convinced that this 
Government is acting with due despatCh in 
restoring the health to internal systems, 
restoring credibility and good name 01 India 
internationally so that all this is achieved. ' 

Sir, 'just a passing word and this is a 
repetition. The hon. the Finance Minister 
inlormed uS fhat this banking scandal is 
largely cue to the failure 01 our internal 
regulc.:tory system. I submit that it is not so, 
The Reserve Bank 01 India, has a direct 
responsibility; it is accountable and the 

When in the March of 1991, its antenas 
start reverberating, in the July of 1991, it 

. issues instructions and then from July 1991, 
till"May 1992, the regulatory functions of the 
Reserve Bank of India are not performed 
satIsfactorily. Thereafter, it ·is not for the 
Head of the Reserve Bank of 'India, to 
repeatedly inform in the press and in the 
other lorms of media, through television, that 
those who want him to be out, are trying to 
help the criminals. This is an unbelievably 
unrestrained and an arrogant comment. 

Tho good healih 01 the Central regulatory 
bank of the country is everyone's concem. 
But the good health 01 the Central regulatory 
bank of India is not ensured by dubbing those 
that want so, that the criminals are going to 
ooen helped and those that want the Reserve 
Bank to explain as indeed the hon. Finance 
Minister to or, this Government, who are all 
in one sense or another answerable to this 

. largest scandal that has taken place. " the 
hon, Finance Minister or the hon. Prime 
Minister were to stand up and say, because 
you charge us with this you are wanting to 
help the criminals, would that be the way for 
them to. go about ~? They have not said 50 
.Tt1ey have exercis~dthe required restraint. 
But the head of the Reserve Bank in an 
arrogant fashion has said this. I am perforce 
compelled to say this. : I had no intention of 
s'"'ying this having once drawn your attention ' 
to it- that,this is unacceptable.' 

I had said my third ground was on the 
mam.1gemenl of polity. We have had repeated 

. occasions, on numerousocCasionstodiscuS5 
tfle management 01 internal polity., In the 
management of internal polity I have four 
principal concerns - a.bout ~ & K. about 
Punjab, mycontinuing concern about Assam. 
the lorgotten north-eastem frontier and about 
the corrosive influence on the consequences 
01 L TIE factor. On all these, I submit, when 
I try and search·for the Government of India 
policy .. , 

MR. SPEAKER: I would not like to 
interrupt you. I am sorry for saying this also. . 
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The time allotted is eight hours. We would adtJednumbertoyo!irparliamentarystrength. 
not like to limit yourtime. But the time given . . 
to your party is one hour, thirty-eight minutes. But, I submit that the emotional distance 
That which can be said in one sentence may between this Assembly, this capital and the 
be said in one sentence. troubled people in the State of Punjab has 

SHRI JASWANT SINGH: I have this 
bad habit of being repetitious. I will trYa.nd not 
be so. 

MR. SPEAKER: One hour is already 
over. You may take your own time because 
you are the initiator. We would not like to limit 
yourtimo. But please keep this rider in mind. 

SHAI JASWANT SINGH: I was 
submitting in the context of handling issues 
like J J. K. Punjab. Assam, l TIE when I try 
and·search for the Government of India·s· 
policies. I find' ambivalence, vacillation, 
inconsistency and then incoherent and 
contradictory statements. Look at J&K. We 
have had a debate on the J&K yesterday. I 
will not b9 re~litlous at aU. This is a sad tale 
of two feuding minister&.; two voices of aile 
Government and two panics and two shool-· 
oustsJollowing upon the twu visits . .An hOIl. 
Minister of. the Government visits Sringar. 
There is panic in his security guards and six 
people are shot The Union Home Ministnr 
visits Sringar~ A tyro.bursts; there is paniC 
followed in his security guards; eight people 
are killed,. What is the poirit of sending 
ministers to J&K foneconcitiation? . . . 

Even in thc.wake 01 thoirvisits thore, you 
only ar{ange for more killings in Sri nagar 
town. Both the ministers actually having 
gone-there speak in qillerent v~ices. Tllat is 
why I say what I said about J&K. We would 
wish, we want the hon. Prime Minister to 
. inform us. despite yesterday'S deb.ite as to 
what is the actual situation in the State of J&K 
because one Ministersays that elections are 
new imminent What does the Government 

. oflndia stand f<>r? What is your policy on J& K 
one yea"after COll1l1lg into office? 

Punjab is a tale of missed opportunities 
and eloctoral frauds. With less than one·filth 
01 the electorate 01 Punjab voting, with less 
than one·tenth 01 IIlat ono-fillh having vOI!;d 
for your party, you mighl certainly h;we 

not lessened; it has grown. You now have a 
Congress Ministry in the State of Punjab, you· 
have a Congress Ministry here. $_ir, for all the 
pledges given to Punjab by. the Congress 
party over the years, from martyrs, fr~m 
Longowal's agreement. etc., :etc. novorthere 
should not be any difficulty. You have Ihe 
Congr~ss party sitting here and in ttie P~njab; 
implement your own promises to th~P_lJnlab. 
Please answer us on this because we·are not· 
convinced that you are handling the Punjab 
in the manner in which you oughHo handle. 
How can you handle it? The riot of 1984 sits. 
on you. May I remind who was the tiome 
Minister during the riots of 1984? What is 
holding up true enqUiry into. the punishing of 
tho criminals 011984? Please answer us.on 
thesc grounds. These are real concems.to 
us. 

There are two external aspects that 
impinge on the internal polity I consider it my 
duty to bring il to yournotice. I recolleCt, late 
Mrs. Gandhi was then the Pri.me Miruster 
anq I had occasion to mention even then in 
Parliament that I had apprehension that 
India·s L TIEapproach, policy towards L TIE 
or tndo-Sri Lanka relations was beihg 
dcterrninednotinDelhi;butmyapprehension 
was that they were being dictated from 
T 41milnadu. Of course this point was refused. 
Out, subsequent events have proved just 
·that and what we did not want-thatthe ethnic 
·strife of Sri Lanka over-spilled on to the 
hinterland of India-has taken place. 

I 'have anomcr worry and my worry is 
that similarly Indo· Bangladesh relations are 
now not being determined here in Delhi. 
They are being determined in the State of 
Wost l3engal. What have .you done in the 
case of Tin Bigha. about which I shall be 
referring in aminute? It has notbeeAdictaled 
by consideratioris of the highest national 
inlerest. The day you start perinitting .the 
impingement of external on ·to the 
management ot inlernal polity. there-will be 
a price tllat will have to be paid and this is 
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is possibly the last stable segment of IhI
Indo-Pak border that we have. If I cile IhI
instance that I do, it is only to charge this
Government with not treating the Rajasthan
segment of the Indo-Pak border wilh IhI
seriousness that it deserves. " this last
segment of the Indo-Pak border is to be
treated with this kind of causal disinterest.
then certainly this Government is not worthY

1of our confidence. In the matter of Indo·PaII
relations, we were possibly the only ones
that said that Simla Agreement was in itseI
an excess: and that you are going overboard
in the Simla A~reemenL- Opinion has now
gone' aroim.at thafwas possibly a correct
viewpoint.There was an incident that was referred

to earlier this moming during the Zero Hour
which was about Burma, about Burmese, On the question of Tin Bigha, His n~
army coming into India - Mizoram and sufficiently recognised that what couldbe
beating out students, I would like to share achieved by building of an overbridge, bf
wHh you an incident that took place on 19th providing every possible transit facilHy,you
December 1991, in the State of Rajasthan, in have done by granting perpetual leased
the village of Beedan, In the district of that land. And when you granted Ih.
Jaisalmer. Three Pakistani invaders came perpetual lease, you have simultaneo~
50 kilo meters into our territory. They killed not even ensured that in the context 01If1do.
three Indians, they beheaded two of Ihem. Bangladesh relations, unchecked ill.
They put those heads lnto a gunny sack and immigration will be contained and stopped.
they took these ~adS:,P9ci<.1,Q.Sind on 1.91h How am Ito assume that in the managen18lf
December 1991. In'J~~li?~}Z[~1Q~!9 {Ilis of the security interests of our country,tIi
Government asking theIT(a-$:~~ whlt:fl;l-\~ .-' Government is deserving our confidence.
had done about H. Betweeri''''~rt;,3h.d:''
June of 1992',1 ha-vewritten live lettJ'rs'tdttdj
Government; I have yet to receive ~,<,
satisfactory response to what actually took
place. This instance 01a trans-border crime,
where Pakistanis dared to come into India,
dared to kill our nationals, having killed, they
take their heads back and since December
of 1991 till today- so many months later -
leave alone action being taken, leave alone
any protest with Pakistan,leave alone arrests
being made, I have yet to receive a
satisfactory reply from the Union Home
Ministry as to whal took place. Why do I cite
this instance? I cite it because it is reflective
01 the attitude, the approach in the conduct
of policy -take itcasually, two Indian have got
killed or three Indians have got killed.
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what I wish to caution you about

I had said that I would speak briefly
about systemic disfunctions - and this is my
fourth point and my concerns about national
security, where I feel that this Government
has failed. What I am engaged In is not a re-
enunciation of academic principles of what
constitute national security. I am engaged
only In an examination of the conduct of that
policy, whateverthat policy be, itS.SupelVision
and its management.

I submit to you that Rajasthan segment,
possibly also the Kutch segment - I use the
word • possibly , on purpose -Rajasthan
segment. south of Hindumal Kot upto Kutch

. I recollect asking here In an earlir
t'~5ion of the honorable the Prime MinistlC

'.'00 Inform us no tell us what is happening.:
A~anlf>taR Do tell us Wfial is-your reaClkl
toW~ developments iif,~M9hanistan. Tb,
honorable Prime Minister then said; Pie,
don't ask me. Things are in aflux.Uwould
embarrassing torrneto say maywhatisto
said or words to that effect.

, .,

Now events shave overtaken us.
are now faced with the situation notjust
Alphanistan but in the entire crescentof
Contral Asian Republics where our i
to move alongw,ith the times faces India
a possibility with the potential of a seri
security threat.. I wouJdlike to knowlram
Government as to;what they have
about this.

In a similar fashion, in the questioll
Il1q6-lran relations, it seems to have



553 Motion of No-confldenctJ ASADHA 24, 1914 (SAKA) In Councl of Ministers 554 
.ndef'1ic -th.taklng away of diplomats and address yourself to these, we wHI not be 
the beating up of diplomats. We have come convinced that you are deserving of our 
to learn that the Government of Iran arranged confidence. 
for the kidnapping or the arrest or the taking 
away Of Indian diplomats in Tehran. We 
would like to know from the Government 
India what the fact of this Incident its wherein 
Indian diplomats based in Tehran were taken 
away for interrogation by Iran. 

Sir, a word about out Armed Forces 
and their combat readiness. I would share 
with the hon., Defence Minister a thought 
that the Ministry of Defence is one of the 
eastest Ministries to oversee. This Ministry 
runs itseH. The Ministry runs ItseH because 
the three Armed Forces and the DRDO are 
self-regulating organisations. But I am obliged 
to point out to this Government that when the 
honourable the Defence Minister accepts 
honorary wings from the Indian Air Force, it 
is a gross breach of propriety. Wings are not 
conferred because one is a Minister or not a 
Minister. This is not a small point that I am 
making because it is illustrative of what is 

"happening to the armed forces. And my 
dilflculty with the State of defence 
preparedness or combat readiness of the 
three services is principally on two grounds. 
One is of morale arid the other is of material. 
If Icitethe instance ofthe wings, then it isonly 
to highlight in a reverse fashion the question 
of morale. And I am sure the hon. Defence 
Minister understands what I mean here. 
Regarding the situation here about the state 
of morale of the armed forces, with great 
regret I have to say that the high office of the 
Chiefs of Staff of all the three services is 
attended by controversy. For the first time, 
the Indian armed forces are witnessing a 
situation in which the maximum number of 
Court·martlals maximum number of court 
cases and the maximum number of appeals 
against decisions of the highest inthe Ministry 
of Defence are being taken. You could 
explain this away in this House. It is not a 
debating point that I am making. It is for the 
Governemnt to rellect as to why this is 
happening and why senior officers of all the 
three services are taking recourse to courts 
of law. Where has the grievances redressal 
machinery of the armeq forces congealed 
stopped being responsive? Unless you 

The great strength of the Indian Army or 
of the Indian armed forces was its officer-
men relationship. I submit in great humility 
and with great concern that this off~r-men 
relationship of the Indian armed forces Is not 
what it used to be. It is, therefor., for the 
Government to reflect very seriously about 
tho state of morale and combat readiness of 
our armed forces also about the loss of 
Soviet Union and the obvious enough 
implications for defence weapons supplies 
to our armed forces of that development. But 
there is another aspect to this, implication of 
which I hope the Govemment will examine 
and which I hope they will share with us their 
viewS' and that aspect is that. Soviet Union 
is closed to us. But Soviet Union is open out 
to others. What are the consequences to 
India's security interest of that? Secondly, 
five weapon supplying nations converting 
themselves into a condominium have at 
Ioast agreed in theory, if not in practice, that 
they will maintain the register of arms 
transfers. Would the Governemnt inform us 
what the consequences of that are on the 
combat effectiveness and the state of 
preparedness of the Indian armed forces? 

Thirdly, there is now an excess of 
material and weapons in Afghanistan. 
Afghanistan is in turmoil. What are the 
consequences of that to India's security 
concern? 

Fou~thly. Iran is now a buyer 
internationally not just of technology but of 
weapons as also of manpower. I do not want 
to cite instances. I would like the Govememnt 
to share with us their assessment of this 
development. We have treated Pakistan as 
a nuclear weapon State. Unless the 
Governemntclarifies its response to Pakistan 
being a nuclear weapon State, how are we to 
easily confer upon them our confidence? 

I would conclude, Sir, I will take two to 
three minutes. But before I conclude, I wiD 
share with you a serious concern about 
systemic disfunctions and the parlousness 
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. 01 Ministers. (Interruptions) 

01 the machinery_ of Stale. 

We have. over the years, profligately 
spawned new laws lor every now crime and· 
anew policetorce 'or every additional criminal: 
These forces have now brought aboutlotat 
ilT1fl1OlJilily, because lhey have become tot any 
HTesponsibte. There are two very serious 
dangers facing the Republic - the state of the 
police of India and the siate oltho intelligence 
agencies of India. I have no time to elaborate 

· these two. But I submit Sir,that acombination 
of these two, the police and the irresponsible 
aulonol1lY of the intelligence agencies poses a serious difficulty arid a potential problem 
for the Republic. Admittedly, you did not 
create it, you have only inherited il. Butl am 
not convinced in' my mind that you Ilave 
planned sufficiently 10 correct il or 10 cure it. 

Mr. Speaker Sir, thero are inherent 
limitations 10 a parliamentary debate ot tilis 
kind. There are such limitations ot time that 
a do~ate 01 this nature can only be indicative; 
it cannot include all. I have, therelorc, not 
been able toelaborate the deficienCies of this 

· Government in the field 01 education, where 
cheating and leakage of papers has become 
alJ-porvasive; or in the control of population 
where silence is pretending to be policy, or 
the·vital sectors 01 power, fule, transport and 
tole-cOmmunications. which are Ihe sinows 
of our future growth. Failures in those 
sectors will tell in the future. 

I am not sufficiently convinced Ihat this 
. Government has a(.icd meaningfully. I hLlve 
bOen persuaded to move this Motion boc<luse 
l!:>elieve I hope I ~rn wrong· but I beheve Ihal 
a grim catastrophe is not just conlrontlllg loe 
nalion; iI, in fact, stands with il~ toe alrc<ldy 
inside ourdoorw:ly.1 have moved this Motion 
Sir. because I am almmoa at tho Illnited 
viSion ·01 the Council 01 Ministers, <II the 
smallness 0.1 ~he lield 01 their awarelwss. 
Beforo such wanton opacny to the liuge 
manil jlnd spiritual issues oj the day. I have 
no option but. 10 move that this House do 

· express. its want of confidence in Ihe Counc:il . 

SHRI MAN' SHANKAR AIYAR: Sir, I 
soek a .clarification trom the Chair ... 
( Interruptions) 

MR. SPEAKER: n is a sort of point of 
order. I am hearing him 

SHRI MANI SHANKAR AIYAR: The 
question I want to ask Is how many minutes 
are now .Jefi to the BJP? 

MR. SPEAKER: It is for me to decide. 
You don't have to worry about it. 

( InlRffuptions) 

THE MINISTER OF HUMAN 
RESOURCE DEVElOPMENT (SHRr 
AHJUN :3INGH): Respected Speaker, We 
h:lve alliistoned to a very fascinating speech 

. altho han. Member, fascinating much more 
in its rhetoric than in substance •. Nonetheless, 
I must congratulate ShTi Jaswant Singh that 
on Ihe basis 01 a purloined document· I do 
Aot know how he gOI hold 01 it - he has been 
attempting to put across a very dismal picture 
01 what is obtaining in India today. And at Ihe 
same time, he though it lit to taunt the Prime 
Minister as to how he could have said thatall 
that was behind and now he would look 
forward to something belter. This is not only 
Ihe taunt that is coming from Shri Jaswant 
Singh. Any person who holds the office of the 
Prime Minister of India at this juncture in 
history,. will be taunted. He may even be 
jeered. He will be ridiculed. But, I am 
absolutely certain that history will pass a 
judgment that at this momenl of time, the 
Prime Ministerin Iheperson of ShriNarasirnha 
flno, not onfyfaced uplO it but made all those 
things 01 the pasl and the future will show 
this. Shri.Jaswant Singh Ji. (Interruptions) 

Sir, I would ask my friends to ke~p quite 
because, patience is not a strong point of the 
Opposil:lO. Onlywe·havegot all the courtesy 
and also the cpu rage to listen what has been 
s;'Ild ag,liosl us and where Ihere is mistake, 
Sllri Chatterjee, wo nave no hesitation to 
af-copt it. Cc:lndidness is one thing that must 
be in any democratic form of Government 
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and if candidness is lacking !hen democracy . us on c~rtain point cif view but which ultimately 
suffers anc:i not any Government. govern how this republic·which I may remind 

Mr. Speaker, Sir, I certainlyexp,ressrny 
inability to match wits with JaswanlSiogh Ji, 
I certainly express my Jack of knowlodgo 10 
parade one insin!Jation after andther; I would 
certainly like 10 say that Shri Jas)'lant Singh 
Ji has made a valiant ellQrt to make \I good 

. case oul of a bad cause. And Ihe reason is, 
all through his speech I have observed very 
carefully one refiain 'We kept. quiet lor one 
year. Now we have to speak up: He lamenlS 
the fact Ihat the Prime ~inister,wlio started 
his innings by calling upon what he ~imseH 
has described as UtD consequences of 199t 
elections, as a conceptualiy and arithmetically 
fractured polity. Perhaps the Prime MinislElf 
made a big mistake of saying that consenus 
is the need of the hour. II a fraclLiredpolity, 
arithmetically fractured poiity. Perhaps tho 
Prime minister made a·big mistake 01 saying 
that consenus is the need 01 the hour. II a 
fractured polity. arithmetically, conceptually 
and politically needed the healing touch of 
the consensus.approach, it is nol tlis lault. I 
1hink he gave that touch .because thai was 
the need of Ihe hour. But, how did you 
behavo? . 

You may have Kepi quiet- I do nOI know 
the reason why you-did· but it is very clearly 
understoop by this House and by.lhis nalion, 
whatever may have been your motivation to 
keep quiet and give us one year's gracu, it 
was not at your behest. This opportunity to 
manage Ihe affairs 01 this mition has_boert 
given to us by a mandate 01 tho peoplt:!. We 
may not have an absolute majority but the 
mandate is very much there. in tho 
background 01 our policies and our 
programmes, the Congress Party stands lor 
waht Wo·projected in our manifesto. This is 
our duty. It is not that you shall set ol,lr 
political agenda.·11 that is wllat youcould not 
dO and that is your lament alter a year to 
withdraw your le~l;ngs of goodwill I coulq 
rather say good·riddance. But, let it be 
clearl)' undetstood tJ1Clt on our part wo have 
not and we shall not stray trom the path 01 
seekjng· consensus on issues which are on 
Ihe National Agenda; which do nOI concern 
us in political party, which docs not concern . 

Shri JaswanlSingh Ji· was bom only a few 
hul\dred feef away from Ihis august House . 
.on mid night of 14th August, 'when Pandit 
Jawahar.lal Nehru uttered,:Nation's soul. 
iOng suppressed, has fo~nd utt~rance.· We 
are conscious oi thCU. We are 100 small . 
people Sir, to bear-the, mantle of those 
people .bul we are certainly proud of the 
legacy and :that legacy is our guiding force; 
Ihatlcgacy is our strength and we shall see 
to the best of out capacit:,! that that legacy is 
passed on to the second generation, to the 
next generation much:more richer than we 
have received, 

. Now, there are cerlain specific poinls 
which ShriJaswant &1ngh has made. Iwould 

. onlylikotoremindtheHousethatitwouldbe . 
perhaps appropriate to reflect for a moment 
on. the circumstances in which thjs 
Government was 'formed. ltis nol only a 
Irattured polity conceptually, arthimetically 
and politically. When I say that I .am not 
pointing a linger at anyone but let us also 
understand that we had financially fractured 
polity. I would like to say this very clearly. 
Whatever may be the situation when the 
Pr.ime minister got the reigns of Office, 
naturally, his first concems were to maintain 
the financial equilibrium of thi~ country. ' 
Maybe you don't agree with the Slepsthal he 
took, maybe inside, you have anotherwayto 
suggest, but at that moment of time, the 
steps taken by the Government saved this 
countrylroma veryvery grim situation which . 
wouldhavebelallen us if we had defaulted on 
our international payments and if we had 
become what some countries have become 
because their Leaderscoutd not summon up 
the courage, cO[lviction and vision at that 
critical moment. 

I know, you can always look back and . 
point ahundrcd things that went wrong. That . 
is the privilagc which each one of US has got. • 
1I0w it is oxercis is the issue. H it is exercised 
with Iho intention. of providing a much 
smoother path lor the nation, lor the luture, 
it is a' rightful exercise .. " this prlvitage, is 
exercised to further confuse ·or to further·1 
won't say confront because we are 
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confronting on other Issues not on financial 
Issues- do something or If I Is utilised for 
funher weakening lhe I8SOIve or the polly, 
then. I think, lis not a legitimate exercise or 
thai concem. Therefore. while a Motion or 
No confidence Is the right or Shri Jaswant 
SIngh 10 move and 10 spaek on I. he ~uld. 
I am sure. pause and ponder on what he has 
10 say and what effect I wID have ullmately 
on the resolve or this nation. 

I know the prices are going up. You 
have quoted many figures. I am sure my 
esteemed colleague Shrl Manrnohan SIngh 
when he speaks, he will give you aU the 
reasons as to why this has happened. He will 
tel you what we are 1ryIng to do to contain It 
and he will also teD you that no doubt, 
ulirnatley, we will oveR:0m8 this situation. 

I hope, lhe hon. Member wiD please 
reallsethat I am not only standing up here for 
a proforma defence or thlsgovemment. I am 
standing up here because or the convictions 
I hold and because I see1hatthisgovernment 
Isthegovemmentwhlch will ultimately deliver 
this nation from the difficult situations that it 
has corne Into and not because of anyone. 
lamnot again pointing an accusing finger but 
the fact is lhat, somebody has to take this 
country out of It and I amsure this govemmant 
.. dol. . 

Shri Jaswant SIngh has also taked or 
the Scam and lhe Bofors, the prI~ of 

• reverse jurisprudence. I am not a lawyer 
though I studied law but this Is one principle 
which my leacher has never told me about 
viz... something called the reverse 
jurisprudence. Of course new jurisprudence 
hascome into practice. Sir, when Mr. Jaswant 
Singh has used it. there may be such a term. 

I would Ike this house. therefore. to 
ponder over the facts. When the PrIme 

• Minls1er made a categorical statement that 
he would see that this enquiry Is taken to its 
logical end, I see no reason to doubt his 
WOlds. Then, on the scam. he has not only 
taken prompt but stringent action In the very 
first occasion that was avaDabie to him. Now. 

.1 think. In lhe beat apIrI or democrat. he has 
asked this House 10 use this Instrunwn1 or 
this JPC enquiry 10 bring out1he f_ and 
enable this Government 10 do whatever Is 
necessary In the OpInion or this House. I 
think, you cannot accuse him or trying 10 
shield or cover up any person. 

Shri Jaswant SlnghQI has mentioned 
four points. He has mentioned the 
management of poUty. In his perception on 
the managernentofpollty,he has highlighted 
how we ara trying to manage Kashnir. Punjab 
and LTTE and he has accused us of 
armivalence, allowing ethnic concem to 
impinge on our foreign policy. I amsure. Shit 
Jaswant SIngh's erudition and knowledge 
must have brought 10 him that managing of 
polity Is not looking at It from one window and 
that window can never present to you the 
totality of the picture. 

You have given the example of KUhmlr 
that two Ministers are speaking In different 
languages •. It Is not that they are speaking In 
different languages. Both ofthamare voicing 
the concem of this govemment When the 
PrIme Minister has said that he would not Ike 
a single Inch of soU in this country to be 
outside the democratic polity, then if 
someboclytaks of elections, he Is not talking 
against the policy. • the person who Is 
concerned with or has been given the 
responsibiUty to see that the law and order, 
antl-tenorlst drive is maintained In lis real 
sense. taks of that as his concem, he Is not 
taking against the policy •• is this reconciling 
of concems for a nation al1d the problems 
that confront the polity Is actuaUy the art of 
management. This you think is asin, this you 
think Is WOIT)g, weD you may think so. I do 
not think It·rs so and this government will 
continue to manage the polity of this country 
not by trying to divest Itself from Its 
responsibility but looking at the entire picture 
in totality and with the background that 
basically this Is a democratic country and It 
Is the democratic foas which must be 
given the levers of power. That Is our 
objective. the processes have to go through 
a lot of ups and down. and that Is what this 
wond Is. • 

. Then. he has laked about the security 
. risk. I know the very iUustrious background 
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IhIIStut ........ Slnghhalcomefrom. He social fabric of this nation. llMnfcn,lwauId 
hal had .... honourand .... very grateful appeaJ to ShrI Jaswant singh and his Panr 
Ibout of having been IntheArmld Forces of that Ills high time. theyreflecled on whallhey 

. india and having warn the·rariks of the antIJyingto~;ltishightime.afterthey'" 
Fon:ea. He commands highest r8sped withdrawn the period of grace from us. ... 
amongst us for thai. But can you talk of now your duty to rekindle the fIarMI. to 
MCUrIy purely on a single incident or about r8light those dangerous lrendswhich UnoII 
MCUllylnanlsoIaIedcontext? ldonotthink. enguHed this nation. 
you cando 10. Thesecurlyofanallon,much 
menlO In the present context, Is a concern 
which has wIhIn lis ambII everything that 
happens Inside lhe country. 

AiId how II has the bearing on the 
extemal thr8at that Ihe country faces? 
Theref0r8. when he ended with the sentence. 
I thought he had inadvertently put his finger 
on something which he could not have said 
betOr8, but It was lurking in his mind when he 
said that the danger was lacing the Indian 
Republic. 01 course, according to you. it is 
only the police and the irresponsible 
autonomy of Intelligence agencies. May I 
r8mind my hon. Members that the security of 
a country Is not only confined to the 
irresponsible autonomy 01 InteJigence 
agenciesortheconductormlsconductofthe 
police; yes, II may be a contributing factor; 
and Mre my r8al grouse, not grouse, not a 
complaint, but somethil1g which I want to 
state very categorically on the Floor of this 
House is that H a threat to the security of this 
country has arisen, H there is a danger to the 
democratic polity of this country, it does not 
have its origin on this side of the t-touse; it has 
its origin on that side of the House. 

What do you conceive of this nation? 
This is not a nation which belongs to any 
individual; this Is not a nation which belongs 
to any faith; this is not a nation which belongs 
to any caste or cr&ed; this is nation which 
belongs to every one single person inhabiting 
the State's land and his rights and duties 
have been entrusted to him, that have been 
given to him by the Constitution 01 lndia. 
Therefore, when somebody goes out 
recklessly In pursuit of power, in spite of what 
danger. it may be posing to the policy, then, 
I think we have to sil down and think who is ' 
causing danger to the security environment 
of this country, and who Is r8aJ1y helping In 
the fracturing of the conceptual, political and 

When a so-called deml-God rode 
throughout the legth and breadth of this 
country on His Chariot uminclul of the fact 
that the trail 01 bloodshed was filled In agony 
that was left In that trail, when the ears of this 
demi-God weretotaJlyattunedtothelrU"1J8IS 
of power that He hoped to receive· on his 
arrival in .Delhi- and it could not be disturbed 
• the wails and moans of thousands and 
thousands of women and children who .... 
murdered as His Charlot of fire passed 
by ................. (/nterrupiions) Ills notpossl)la. 

(Interruptions) Ar8 you aware that the 
type of fundamentalism that is being 
kindled ..•• lnte"uptions) 

(Translation) 

SHRI NITISH KUMAR (Barh): Why did 
you not arr8st it in the State of Maharashtra? 
(Interruptions) 

SHRI ARJUN SINGH: I would like to 
submit thai I ~m nol making any politics in 
this maner as to who has arrested whom. 

(English] 

I know what a" I am saying Is very very 
unpalatable . 

But I think somebody will have to say 
this unpalatable truth, will have to run the risk 
of telling this . unpalatable truth and in aI . 
humility I am pr&pared to run that risk, 
whatever may be may be theconsequenc:es. 
I want to say that, perhaps you ar& not 
aware, that H once this country Is engu.ed 
In communarviolence, what would happen? 
Are you aWar& of the enviomment around? 
I am talking of International lon:es. We are 
witnessing the rise 01 fundamentalists .. 
around the country. By stocking the fires of 
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iundamentalism·inside the country you will 
. be preparing the country ,to face th~se 

fundamental forces. Orwill you,be weakemng 
the resolve of the'people of this country that 
if 1hey are to face ,communili.sm •. if 
communalism.lays seize to them, hOfl are 
they going to fight the fundament forces? 
You have to prepare the country,:You have 
to prepare the l1earts· and minds of the 
peoplo oHhis country. You are c;ontributing 
to it. ' 

1 would like to say ,in verycleartermslhat . 
what tho Prime Minister is doing is, he is 
trying his best to reconcile tile conflicting 

, foroes.( Interruptions) The social~ish'armony 
that he inherit~d in the wake 6f certain 
issues, with the help of everyone concemed, . 
he was able to reconcile that 'disharmony 
and at least to bring a maximum.measure of 
support and consensus for that. poliCy of 
reservation. . 

He tried his level best that in spite of the 
tast changing scenario in the world, where 
national boundaries are falling, Where people 
are stretching:hands across the continenls, 
eitherfor,friendship offor sabotage, he has 
~ept India free from them. ThaI in ,this one 
year there may not have been the 
flamboyance that you want, but there has 
been a quiet determination to attend 10 the 
basic needs of thi~ c~untry. 

. Therefore, I would beg you and .with 
your permission like to say that ~hiS is no~ a 
time to trille over with the emollons or'wlth 
·the intlitutions of this country. It is time to 
strengthen them. II is time to put our laith 
and commitment on a high _profile: ' 

It is often given to sorno generiltions to 
test their faith with action; and this we shall 
do because our faith and commilment are 
not drawn from the expe~ieocies of politics; 
or party polilics , orexlgencies ollhe moment. 
We shall see 'thal the country goes on the 
right palh of economic progress, 'W~ shall 
see thai the country is pOlitically hl'lld IIllacl, . 
that Ihe so~ial tensions that are .boing , 
generated are 'met and coped with' the 

"democratic system, we shall try 10 see that 
under all circumstanCQs the weak of this 

. nation the poor' of this country, the 
dl!iPossessad of this nation ar~ given w~at Is 
due to them with all promptness and with all 
certainty. We will see thaI . under no 
circumstances will forces which want to Strand 
and overcome the forces· of democracy, 
secularism and go,?dwilrsucceed., 

'1 would like to warn this House with 
whalever little inSight that I C'an command 
and pray at the same time that what I may_ 

. saying shall never come to pass, shall never 
bethere. , . 

I perceive the creeping shadow of 
fascism casting its long shadow over this 
country and I seo that it is our concem and 
commitment to see that this shadow does 
not become a reality in this course, this 
. House has to join the Prime Minister so that 
prostorily may say that at this moment the 
peoplo on whom the respon.sibility I.ay 
prevented its shadow from becoming a reality. 

In the words of Dylan Thomas, this is not 
tI~o lirno to confront each other, aUeasl not 
amongst those who rcpreseni the dynamic 
and secular forces of this country .. For them 
it is time tocome together so that we are able 
to wage a war against the dying of this life, 
not to succumb to it .. not to be party to il. ., 
an, sure that the dYnamic leadership of Shrl 
Narasimha,Raoji will enable this to happen 
and the days to come. which Shri Jaswant 
Singhiji wanted to dismiss as i' what has 
gone i,lllhe Pf,lst year is going to be multipl~ed 
geometrically in the future,l may assure him, 
we will ~ee that that day "do.es not come. 

. J would like lhls HouseJo reflect not only 
'on what.we have been able to do but also 
roUect o~ what neodS to 'be done and in that" ' 
process, !lands have to be joined people'S 
hearts have to be joined, and those who wish 
to tear asundo'r the hearts'and minds of tttis 
cooniry,they have to be checkmate~ ~t any 
cost. This is tho need of the hour. ThiS IS the 
demand ot 'Ihe present. . This is what the 
fulure expects from all of us. ' 
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" You havo'replied to all the points raised 

SHRI RAM VILAS PASWAN (Rosera):· 
Mr. speaker, Sir, I rise to support the no-
confidence motion. I am of the opinion that· 
this Government has no moral right to stay in 
power for even a second .. 

I was astonished as to Why Shri Arjun 
Singh alone was aSked to answer . Marty 
well-establishe<i leaders of the Rulifl9 
Congress party are present here who could 
have answered the issues raised by Shri 
Jasw?nt Singh butwhy Shrj Arjon Singh has 
been called for performing this job? Why did 
he praised the Prime Minister in 
exaggeration? 

SHRI ARJUN SINGH: Do you want me 
to praise you? Jt is impossible for me .. 

SHRI RAM VILAS PA'SWAN: .This 
proves that there is something wrong in the 
'whole <lllair. This government has managed 
to remain in power for a wholo year. It is a 
separate issue. WheJher we would be able' 
to dethrone the Government arnot but this 
is true that people have been diSillusioned 
with this Government: The Governmcill 
could not be able 10 check the prices, it did 
not· exercise a break over tho increasing' 
unemployment, it has failed to control the 
the corruption; it did not suceed to solve the 
problem of Punjab; It has completely failed to 
protect the down troddens; it could not be 
able to provide security to the minorities~ II 
could not be able to implement the 
recommendations of Mandai Commission; it 
has s~rrenderod bofore U.S.A. and for all 
these crimes, .the people of the country 
would have pardoned the Government, ttley 
would have given some more time to the 
Government to deal with the situation; they 
woutd have kept some more patience forthe 
solution of their above mentioned problems. 
But the.most seriOUS crime which has been 
committed by the Government, is Its total 
incapitability to safeguard tho Constitution, 
it has openly violated the provisions of the 
'Constitution, it has failed to protect lIle 
Constitution and thai is why the Government 
has no moral right to stay in power. 

by Shri Jaswanl'Singh. however, hQ haS 
.' raised only one issue relating to economic 

aspect. But I am surprised to note that while 
speaking SCI much. on the issues raised by 
Slu; Jaswant Singh, ShrioArjun Sil)ghdid not 
say oven a· single w.ord on social' 

. justlce ........ (lnterruptions).... . 

SHRIARJUN"SINGH:lthinkyoudidnot· 
pny' your attention to my statement. r had 
referred to socialjustice also ... (lnterriJptio(Js) . 

SHF,U RAM VILAS PASWAN: You have. 
elnphasized the point of secularism. I am not 
going to discuss other things except 'price-
riso. So I would start from.price-rise, You 
have said that it is not my monopoly~ I admit 
it tha.1 it is nol my mgnopoly, I ask a simple 
question when itwas your monopoly, why It 
has vanished. Have you ever thought over 
rt? You had a monopoly overtrie dowritrqdden 
classes. Why did .it end?' , 

I would like to 'start with the ·issue of 
price· rise. You'l1ever bother to go through 
the election.manifes to issued by your own . 

'. party but wewoutd have to studytheele~ion-
manifesto of your party. You had declared 
that· you would put: a ctlOck on the rising 
:priccs within a period of hundred days. You' 
had not only promised that you would bring , 
Ihe prices down but you haCi also promised 
to bring thom back to the price level of 1990. 
Now we are passing through the year 1992. 
You can compare the prices. Not to talk of 
July 1990, even July ,1991 has passed 
through, but you have nOlbeen successful ill 
controlling the price-rise. As per the reports 
published in the Times of India a day before 
yesterday, what to talk of cheCking the price-
rise, it is goining up rapidly and iflhe speed 
of price rise so continues, 'about 2· crores 
more people wiD .be forced to live below the 
poverty line. This is the actual trend of price 
rise. 

Replying to' a' question· regarding 
.unemployment, he has stated Ihat the total 
number of unemployed persons In 1990, 
whose names was registered In the 
Employment Exchanges was 34,631 
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thousands. These at'8 the Government 
figures which have been refered to in the 
reply of a question. In 1991, this figure has 
shooted up to 36,299 thousands thus 
registering an increase in the nurrber of 
ul\8lT1)loyed persons by three crores and 
sixty two lakhs. Your party had promised to 
ensure one erore job opportunities every 
year •.•.. (lnterruptlons) job opportunities lor 
ten crore people by the end of the century 
had been promised. Prices are rising, 
unemployment is rising and I would not like 
to refer to the state of corruption In Ihis 
country. it is a matter of happiness that 
Prime Minister Narsimha Rao does not say 
that corruption is an international 
. phenomenon; but even then nobody in this 
. country is ready to hear anything about 
corruption. Wherever you go corruption is 
the main point of discussion. Just now Shri 
Jaswant Singh was describing its state in 
every Ministry. It has been said that Mr. 
Solonki has been made a victim of it. I had 
submitted in the outset that he is asobre man 
and he has never uttered anything against 
anybody. Even then he did state if he evor 
revea.ed anything, it would cause a serious 
upheavel. Is it not an evidence ,of all this? 
One Minister has resigned and rumours are 
in the air that three-four other Ministers are 
on the way to resign. It is also a rumour that 
everybody one Minister would tender his 
resignation from the Ministry •. Mr. Solonki 
our Minister of External Affairs hands ovor a 
!etterto his counterpart but it is not known as 
to who was the person who gave this leller to 
our Minister for External Affairs. The only 
thing which is known about him is that he was 
an Advocate but our hon. Minister does not 
recognise his face. Was he a faceloss 
person ........... (/nterruptions) This is what 
our friends are saying as to how he came to 
know that he was an advocate while he does 
not remember his face: he does not know his 
address etc. 

Sir, through you, I would like to submit 
that it is not a petty issue. Where the Minister 
for Extemal Affairs had to resign. The 
Advocate belongs to this country, he was not 

·Not recorded. 

an outsider. The whole adrrinlslrallon II on 
yourtips and even then you could nolbe able 
to Iocaie that person. 

Many things had been stated In regard 
to Bofors scandal. The Government has 
tried its level best to bush up this Issue but 
this is such a peculiar type of issue as has 
been automatically divulging the new clues 
one after the other. The debate on this Issue 

. in the country sometime is very hot and 
sometimes it is cooled down but this Issue 
remains as it is. Just now one of our 
colleagues elaborately referred to the Issue 
of Bank scam which shows the high level 
corruption prevailing in Banking system •• I 
came 10 know that our Finance Minister Shrl 
Manmohan Singh Ji, while speaking in the 
olher House yesterday, gave a clean chit to 
all the concemed wings. He told that RBI is 
not involved in the matter. SBI is not involved. 
Income Tax deptt. is not involved in this 
scam. If all are innocent then who Is guilty? 
This means you yourself are guilty. Mr. 
Speaker, Sir, after all the Government of 
India will have to fix the responsibility at any 
slage. Sir, I would like to ask whether It is not 
a fact that you have reinstated all the 
Chairmen of the Banks to whom we had 
removed from their posts. I do not want to 
mention their names .... (/nterruptions) 

MR. SPEAKER: No, No. 

SHRI RAM VILAS PASWAN: I would 
nol mention their names. But is it not a fact 
that the Chairman of U. T.I.I185 been posted 
as a Chairman of the National Housing Bank. 
the Chairman of Bank of Saurashtra has 
boontransferredtoU.C.BankasaChaIrman? 
Is it not true that as per report, there Is a 
bungling of Rs. 1271 lakhs In both the 
institutions I.e. the National Housing Bank 
and the UCO Bank. .. 

A Foreign Bank has created a scandal 
of more than 70 per cent security In a year 
and who Is responsible for this barik. Is the 
ReserveBank not responsible and Is· ' .. ~ not 
responsible for it? (Interruptions) 

MR. SPEAKER: Leave the name. 



569 AfDIion of No-confldsnce ASAOHA 2 •• , 1914 (SAKA) In Counci of Ministers 570 
SHRJ RAM VIlAS PASWAN: Should I the Government has never been explained 

leave II. I you say so. then I leave It. Mr. to us. I was newly elected In 19n and both 
Speaker Sir. then there i$ other question. Shrl Ataljl and Shrl Advanljjl were the 
Our colleague Shri Jagmeet Singh Ji was Ministers. one was the Minister of External 
speaking on the Punjab problern in the Alfairs and the other was the Minist.r of 
morning. Today whether It is the Punjab Information and Broadcasting In the 
problem orany other problems ofthe country. Government of Janata Party. They never 
I want to ask whether there win be law or raised the Issue of Ram Janam Bhooml-
there wiU be law of jungle in the country. lam Babri Masjid, they never mentioned It but 
myself a victim of it. two Prime Ministers why did they mention it last time when they 
were assassinated and I did not do any harm were with us? They did so because the 
to anyone. even then my house was set on Government got the shllanayas performed 
fire. bath times. In 1984,lwasresidingin12. and the gates unlocked. (Interruptions). 
Janpath, my house was set on fire on 1st Today they talk of secularism (InterruptiOns) 
November, 1984 and everything burnt to 
ashes. Karpoori Thakur Ji is not among us 
today. only we know how had we survived. 
We had lodged the F.I. R. but no action has 
been taken on that as yet. Today's Prime 
Minister was the Homo Minister at that timo. 
Recently my house was set on fire after Ihe 
assassination 01 Rajiv Gandhi, I ligure 
nowhere, yet my house was sel on lire. Who 
did so, and against whom the action is being 

• taken, is not known even today. If such a 
thing can happen to a member of Parliament 
then what would happen to common man. 

Today the law and order situation is 
such that on the one hand, there are the 
terrorists and on the other hand, terrorism is 
being created in its new forms. When the 
incident of the killing of the sikhs took place 
at Pilibhit in Uttar Pradesti, then we had 
raised the issue in the House what does the 
Government of Uttar Pradesh say, we can 
understand that but we can nevcrunderstand 
what 'he Central Government says. The 
Govemment has chimed in saying those 
were also the extremists. h means that those 
who went there for offering worship were 
termed as extremists. In case. they were 
extremists, then why did the Court issues 
orders for a compensation of rupees fifty 
thousand? Does the court ever issue orders 
for making coJ11l8nsation to an extremist? 
Mr.Speaker, Sir, so, I would like to submit 
that hon. Arjun Singh Ji was talking about 
social justice and secularism just now. I can 
understand the stand of the Bharatiya janata 
Party on the .Ram·Janam·Bhoomi·Babr; 
Masjid issue. I can also understand the 
stand of Bajrang Oat but what is the stand of 

Mr. Speaker, Sir, on that day Atal jl had 
denied the charges. I was under this 
impression thai AlaI ji would reply the question 
as 10 why the votes were asked in the name 
01 Rama in Faizabad. h is known to us that 
tho Uttar Pradesh Government is responsible 
for loday's incident. I would like to submit to 
Iho people of Ihe BhartiyaJanata Party that 
a day will come when they will be proved . 
irrolevant by those whom they rely upon. 

(Interruptions) 

We are saying so because we are 
worried about the country. Mr. Speaker Sir, 
I would like to submitlhat on that day we had 
met the hon. Prime Minister. I asked the 
hon.Prime Minister if some saint had come 
to see him one month ago, had that Sadhu 
told him that they were goining to construct 
the temple. Why did not he try to stop them? 
Why it appeared in the news paper that the 
hon. Prime Minister was in a positive mood 
and he encouraged them. I asked the hon. 
Prime Minister as to what did he say to thal 
sainI. The hon.Prime Minister replied that he 
had said:Do your duty·. later on, he 
explainod that he meant by ·00 your duty" 
that politics should not be linked with the 
religion 

Mr. Speaker Sir. my submission is thai 
hon Arjun Singh ji. who is speaking loudly 
against the Bhartiya Janata Party but it 
appears that he Is not doing so seriously. 
The Government has deceived us in maHer 
of implementation of the recommendafions 
of the Mandai Commission. In South India it 
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. front; We held separate meetings of 

. has oo.clared that the tecomnie~dation of 
the· Mandai Commission have been 
implemented, ·70 percent reservation. has· 

. been implemented while tflose people are 
demanding 27 percent reservation has boen 
implemented in Tamil Nadu and 6& perce,nt 
.allowed in Karnataka while these people ;ire 
demanding 21 percen(jinly but 1he 
Government did not darify that they are 
demanding 27 percent in e~ntr;tI service and , 
the reservation 'that has bee~ implemented 
in those States is for ihe serviclYs of ihe.Stato 
Government only but th~y opposed it openly 
in the Northern India and with the result they 
have been uprooted there: Now· they are 
frightened and think hew to win Hindu vot·es. ,. 
People on that·sido ani adopting double 
standards. On the one hand, they are 
supporting Hinduismand on the other h<1nd, 
they talk of secularism. . It may be the 
approach of an· individual but not of your 
p~rty; Today han. Arjun Singhji is suppOl1ing 
secularism, if it is so, he ShOlild have taken 
·action lhe. day when the cOQstruction work 
had started there, but no action has been· 

. taken bynow. 

Ourconeagues were very much agitated 
in this august House on 8th, when the issue 
of Kumherwas being raised. Ourcofleagues 

. were asking as to why the Ayodhya issue • 
was not being raised but we said ·that thiS 
issue,would come up .tho next day and thDn 
we would raise it. They expres!;ed 
disagreement saying that anything might 
happen there.the next d.ay. Mr. Speakcr Sir, 
110n. Members 01 Parliament know that the 
constructiOn work will start there on the 91h, 
a constitutional.crisis is going to ariso, the 
orders of tho. Court are going ·to be violated. 
and even then the Government kept sitting 
smugly. We raised the issue on 9th and' 
whenever We raised the issue, they talked.af 
C.C.PA 

On the one hand Mr. Spea~cr·· was 
disturbed and on the other hand we were 
also disturbed.· On the one side the meeting 
of Cabinet Committee on Political Affairs 
was gOlning on and on the ot her side we were 
holding meetings 01 left Front ahd the National 

C,C,PA and Mr. speaker held separate 
meetihgs. SHAt ARJUN·StNGH: Here the 
meotil'lgs of. C.C,PA wele being convened 
an.d ther,e ;you were holding meetings of 
P.P.C.A:·· . 

SHRI RAM VILAS PASWAN: What was 
tlio result? You have assured the House on 
:Thursday that the. meeting of C.C.P.A is 10 be 
convened at f3 O·etock. The proceedings of 
Ihe House could not be conducted on Friday? 
You wanted to shift the responsibility on the 
shoutders 01 others. on iechnical ground so 
1hat you 'Ire ~ale in the court 01 law. One of 
your Cabinet colleagues has said when it 
was your Government. you people followed 
prjnCiplesfirst. Yo'u were not afterthe power. 
Oul we ·give more importance to power and 
consider pr.inciples . later. Power has to 
retained.. . The prinCiples may 

. die.; ....... (/nlerruptions) 

. slim ARJUNStNGH: I respect Paswanji 
. very Jlluch but whatever you have just said I 
am uriable t6 understand as to who has said 
it and when? 

SH~i RAM VILAS PASWAN: But you 
kn·ow it.· Mr .. Speaker; Sir, I was saying that 
il is a very .serious matter. Have you 
formulated:any policy till today i.e. Monday 

, bCcause-the house assamblea after Saturday 
and Sunday? Have you formulated any 
policy so far? The Minister of Home Affairs 
has gone now. J would like 10 ask why did he 
not go earlier? The Minister of Home Affairs 
had lormed the delegation in which Shri S.R. 
[lommai was also a member. Why did he not 
accompany him? Why did he not go earlier? 
Alter coming back Irom there he opined thai 
construction had started and law had been 
violateo, You have conceded thai law had 

. boen violated and there has been a violation 
01 Constitution also. There are three organs· 
judiciary, ~xacutive a'nd legislative. One of 
ourcollcag.ues has c;orroctly said that judiciary 
does nof have guns and pistols. The orders 
issued by the judiciary have to be carried out 
by legislature: Have you tried to implemenl 
the ordors issued by, tho judiciary. I would 
like to say Ihai in my opinion it is nol an issue 
which is related to temple alone. We are not 
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~oining to safegruard the temple or the giving permission to construct the temple at 
mosque. h is a matter which is related SlJilanyas site .... (lnte"uptions) ... 
neitherto the temple nor with the mosque. h 
is a matter related to the court of law and the 
Constitution. The construction work which is 
goining ahead is not for the temple or the 
mosque but it is gaining on to violate the 
Constitution. 

I was studying you manifesto. What has 
been mentioned in you manifesto regarding 
Ram Janam Bhoomi Babri Mosque? it has 
'been mentioned that the Congress Party is 
in lavour of constructing the temple without 
demolishing the mosque. The same thing is 
~Oi'1g on (Interruptions) .. This is your 
manifesto of the year of 
1991 ... (lnterruptions) ... 

SHHI ARJUN SINGH: Paswanji, thank 
you for studying the manifesto of Congress 
Party, But it has always been the stand olthe 
Congress Party that we are not against the 
construction of Ram Temple. The temple 
should not be constructed after demolishing 
the mosque. You should listen to it, if you 
have any misgivings about it then please 
listen to me. 

SHRI RAM VILAS PASWAN: Mr. 
Speaker, Sir, I am saying the same thing 
which you have mentioned. The views of 
Congress and the B.J.P. are the same in this 
rpgard. Shri Advani is also repeating the 
same thing which you are stating. 

SHRI ARJUN SINGH: Do you not want 
that the temple should be constructed? Do 
'you believe that the temple olgod should not 
be constructed anywhere. II it is so, then 
kindly clarify your views ... (Interruptions) 

THE MINISTEROF PARLIAMENTARY 
AFFAIRS (SHRI GULAM NABI AZAO): We 
are in lavour of constructing the temple but 
not on the the spot whore the mosque is 
presently located. You kindly tell us whether 
the temple should be constructed or not ........ 
(Interruptions) 

SHRI RAM VILAS PASWAN: Are you 

SHRICHANDRASHEKHAR:ShnRam 
Vilasji has raised an appropriate question. 
He says that whatever Shri Arjun Singhji is 
elaborating today, Shn Advaiji views are also 
the sam9"'1:m this issue. Shn Advaniji is 
narating that we will not demolish the mosque 
for another three years but in the meanwhile 
construction ofthetemplewillcontinue. There 
is no difference between the two if you are 
saying the same thing .... (Interruptions) major 
problems in the world can not be solved by 
craftiness and national decisions are not 
manipulated. Therefore, you should decide 
that if whatever you are saying is correct then 
Shri Advaniji's views are also correct. I don't 
consider the statement made by Shri Advaniji 
true as ... (Interruptions) You are saying that 
you are against the construction of temple 
everywhere. It is not the question of 
everywhere. The question is of dispute area 
which has been existing since long. "has 
been causing tension in the country. Shri 
Advaniji or persons belonging to Vishwa 
Hindu Parishad say that"'e will not touch the 
mosque and we may be allowed to construct 
the temple. 11 will be decided later whether 
the mosque should be demolished or not 
... (Interruptions) I am not concern with Shn 
V.P. Singh. Shri V.P.Singh is also equally 
confused. Today Shri V.P. Singh is not our 
Prime Minister but Shri Narsimha Rao is now 
our Prime Minister. In this matter, the 
Congress Party should be clear 01 it's stand. 
Are you supporting their stand or 
not..(/nterfuptions) • 

THE PRIME MINISTER (SHRI P.V. 
NARSIMHA RAO): I have heard a good 
thing. I was thinking that I might reply later 
or tommorow or day alter tomorrow. It has 
become absolutely clear now. I as well as 
Congress Party are in favour of constructing 
Ram Temple there ... (/nterruptions) please 
lislen, the Sabri Mosque may never be 
demolished. This arrangement is not for 
two·three years ... (lnterruptions) h is the 
meaning of our manifesto. The term 'there' 
does not imply at that particulr 
site .... (Interruptions) 
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SHRI SOMNATH CHATTERJEE 
(80Ipur): Now. we know as to why they have 
been taking the country for a ride. 

( Interruptions) 

SHRI CHANDRA SHEKHAR:Sir,1 want 
Mr. Arjun Singh to define his secularism. 

[Translation] 

SHRllAl K. ADVANI [Gandhi Nagar): 
Mr. Speaker, Sir, I am greatlul to Shri Ram 
Vilas Paswanji who has brought the 
discussion on No- Confidence Motion at a 
pivotal point by reforring the manifesto of the 
Congress Party and Shri Chandra Shekharji 
has asked a question to get the mallor 
elaborated. The Prime Minister has said that 
he had got an opportunity to summarise it. I 
would like to urge that the ruling party shoutd 
never forget that the SlJilanyas site was 
selected because the temple which was 
supposed to be constructed by the Vishwa 
Hindhu Parished, that Singhadwar is the site 
of Shilanyas and the construction would be 
started f rom that Singhadwar ... ( Interruptions) 
. The entire dispute is not of Ram Temple. 
The crux of the problem is that it is the 
concept of the people of the counlry that the 
birth place of Ram is there. Therefore', the 
temple should be constructed Ihere. There 
is no time to discuss the dispute whertlOr it 
is the birth place of Ram or not, whether it 
involves a historical fact or npt. 

17.00hrs. 

(Interruptions) But the whole discussions 
been started on Ihis basis only. Aller 
conceding it as a birth place of Lord f1arn. 
your Government had allowC!d the Vishwa 
Hindu Parishad for 
Shilan yas ... (In terruption s) .. f1 aj iv 
Government had permilted it at that time. 
When I think it WLlS indisputable. Even 
though, the site was a disputed site, Ihe 
permissfon was given for sliilctnyas. Today, 
I am sorry to see that despite their own 
manifesto the Government is daily creating 

problems opposing it when the construction 
is goining on. Mr. Speaker. Sir. do not side 
with them on this issue because they are 
playing the politics of votes. 

SHRI P.V. NARSIMHA RAO: I am not 
quarreling with anybody. 

SHRllAL.K. ADVANI: They have the 
right to say this. Shri Chandra Shekhar may 
be right in his own view and I will publicly say 
in Ihe House that no one also but Shri 
Chandra Shekharji had tried to solve this 
problem authentically. 

SHRI P. V. NARSIMHA RAO: It is O.K, 

• SIIRI LAL K. ADVANI: You can also 
solve the problem, but the construction work 
should not be stopped. The people who are· 
inVOlved in Ihe construction work have already 
said many times that they would neither 
touch the mosque structure nor they would 
allow others to touch ... (Interruptionsj . 

SHRI EBRAHIM SULAIMAN SAlT 
(Ponnani):1 would like to raise a question. I 
would like to know about the map of the 
temple .• I would like to ask Shri Advaniji 
whether the mosque has been included in 
tho premises of the temple or not. I would like 
to ask from Shri Narsimha Rao, the same 
question. I am asking both of you. Where is 
the map. How would you safeguard the 
mosque? 

[Englisll] 

SHRISRIKANTAJENA(Cuttack): lam 
on a point of order. On this issue, I think 
Prime Minister wander to response. let the 
Plirno Minister respond. 

( Translation) 

SHf11 P.V. NARASIMHARAO:Sofaras 
the matter of Babri Majid is concerned. it is 
very clear that we would not allow it to do 
come down nor' would we allow it to be 
demolished. This is there in our manifesto 
and this also our resolution. Now when one 
come to the point of the construction of 
temple, when the foundation was laid there, 
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it was reported that the place was undisputed views. 
and therefore, the foundation was laid. 
Foundation is not laid for the construction of 
a ma;n gate, foundation is laid lor the 
construction of a temple. 

SHRI LAl K. ADVANI: The tradition has 
it that the foundation should be laid there 
itself. 

SHRI P. V. NARSIMHA RAO: The site 
where the construction of temple had to be 
undertaken has been used to construct the 
main gate so that the temple may encompass 
the Sabri Masjid ... (Interruptions) 

[English] 

StiR! ARJUN SINGH: I would like to 
answer Shri Chandra Shekhar. 

[ Translation] 

SHR! RAJVEER SINGH (Aonla):1 am 
on a point of order. The Hon. Prime Minister 
has used the word Babri Masjid. for that 
structure. the matter is sub-judice, the dispute 
is pending in the court, so it should have been 
cal!cd nam Janam Shuml Babri Masjid. 
Prayer is being offered there for fifty years, 
how cnn thero be a mosque there? 

Mn. SPEAKER; You please be sented 
it is not n point of order. 

(English] 

SI-IRI ARJUN SINGH: Afler the 
statement of the hon.Prime Minister on this 
issue, I think there should be no doubt as to 
whnt this Government and this party stands 
lor. t would like to answer most humbly the 
question put to me by the han. Member Sllri 
Chondra Shekharji- though it is put to me 
personally but I am nnswering not on my own 
behalf only-the question is it is not a pOint as 
to what is happening there on the ground. 
That has been clarified very categorically by 
the Prime Minister. The building of the 
temple, the domolition 01 the mosque, is a 
contentious issue on which the nation has a 
clear perception and that perception is 
reflected by your views, our views and their 

SHRI CHANDRA SHEKHAR (8allia): 
Your view and my view are not the same. 

SHRI ARJUN SINGH: All right .But on 
one thing I want to make it clear. 

SHRI CHANDRA SHEKHAR: II you are 
presenting your Party's view, your view and 
my view are nolthe same. Are you expressing 
your personal view? 

SHRI ARJUN SINGH: I want to make it 
very clear that there is no personal factor In 
this. 

SHRI CHANDRA SHEKHAR: Yes. 
There is. 

SHRI ARJUN SINGH: My view is very 
clear irrespective of the Party's view that so 
fur us the structure which we know as the 
Sabri Masjid is concerned, under no 
circumstances, in any plan, in any scheme of 
things, is this Party going to countenance 
any damage to it whatever they will try to do. 
That is number one. (Interruptions). Please 
let me finish. 

So lar as the question of Ram temple is 
concerned, we are not against the building of 
Ihe temple anywhere in Ayodhya. 

AN HON. MEMBER: Notatthedisputed 
site. 

SHRI ARJUN SINGH: I am saying not in 
the disputed site. 

So lar as the larger question is 
concerned, I would request this hon, House 
through you and I would request the hon. 
leader of the Opposition in particular, that 
what is at issue is not only this. What is at 
issue, is, are we by prolonging or trying to 
keep this in the locus not encouraging 
sentiments, and elements which are not in 
tune wilh the total national sentiment? Is it 
not correct that when tension mounts, one 
spark can lead to conllagration and that 
conllagration will badly endanger this country, 
this policy and this entire entity? Now that 



579 Motion of No;confidill1ClJ 
ISh. Arjun Singh} 

JUL Y 15. f 992 In Council 01 Mlnlsltn 580 
scheduled castes alone Is 610 and that of 
scheduledrribesiS 102 within one year. lam 
quoting statewise numberofthese kiUings. In 
Uttar Pradesh 293 people have been killed 
which is highest. Madhya Pradesh is second. 
These are the figures of last one year. h Is 
written in it... 

should not be done. If Shri lal K. Advani is 
very sincere about the country, he is so 
sincere about everything else, that is one 
declaration which you can make and reassure 
this nation that for five years you should 
cease any activity that is going on there. Let 
the people of this country sit together. Let 
everyone who is concerned with justice and 
fairplay, try to come together and the steps 
in~iated by Shri Chandra Shekherji should 
be laken to fruition. Otherwise, it is obvious 
that you want to utilise this sentiment of the 
people and you want to utilise this occasion 
irrespective of the duties that each one of us 
has to the Conslitution andto this country. to 
the single-minded and ruthless pursuit of 
power. 

[ Translation] 

SHRI RAM VILAS PASWAN : Mr. 
Speaker, Sir, I simply wanted to say that their 
intention is not as good as it should have 
been of the Government of India. I say it 
repeatedly that there is no dearth 01 leaders 
in this country, thero is no dearth of policies 
either, but there is no intention. Since intention 
is not there, action is not taken. Mr. Speaker. 
Sir. this is what I wanted to point out right 
from the very beginning that the stand of the 
Congress (I) in this rogard is the same as is 
of the B.J.P. This is proving now and so will 
it do even in the future. That day is not very 
far off. 

Mr. Speaker, Sir, there is another 
question on which !think our colleagues Shri 
Jaswant Singh and Shri A~un Singh should 
have spoken that there had been a constant 
increase in the cases of oppressions and 
atrocities against the weaker section of the 
society in the country. In this regard I have 
an answer to a parliament question which 
was raised by Shri Bhagwan Shankar Rawal. 
This question was asked on the 9th July. 92. 
He has asked in this question of the 9th July 
about the number of peoplo so Scheduled 
Castes and Scheduled Tribes killed in last 
one year, the number of cases of rape and 
the number of cases of other offences. Mr .. 
Speaker. Sir. the number of killings of 

[English) 

Number of cases of atrocities against 
Scheduled Castes and Scheduled Tribes 
separately during 1991-92. 

I Translation] 

I read it in full. 28 in Andhra Pradesh, 22 
in Bihar. 28 in Gujarat. 22 in Karnataka, 95 in 
Madhya Pradesh, 26 in Maharashtra and 
and 52 in Rajasthan. 293 people have been 
killed in Uttar Pradesh. II means all the three 
B.J.P. ruled States are first and the Congress· 
ruled states are second ..• 

AN HONOURABLE MEMBER: You 
should also tell about Bihar ...• (Interruptions) 

SHRI RAM VILAS PASW~: I have told 
that there are 22 killings in Bihar. 

. SHRI DAU DA VAL JOSHI (Kota):There 
have boen 312 killings in one year in Bihar. 
You should also read that. 

( Inteffuptions) 

SHRI RAM VILAS PASWAN: Mr. 
Speaker, Sir, it is not the pOint whether the 
number ot killings is 10 or 1000 but wha~ step 
is being taken by the Government in this 
regard. This is the main point. I stated it the 
other day that the incident of Kumhar is like 
the one that occurred in Chandur. No body 
was punished in connection with the incident 
of Chandur. There is no chance ot punishing 
anybody as is apprent by the trend of tackling 
the Kumher issue. Dalits are killed in police 
slations. Rape is still being committed on 
women. I. therefore. want to draw the 
attention as to where the country is heading 
to. I me the Hon. Prime Minister and told him 
that both heart and mind are required to 
govern a country. and he does not lack 
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intelligence. He is the Prime Mlnisterofthe regard to social policy, The present 
country. He had been a Minister of External Government have deViated frQm the path of 
Affairs, he has been a Minister of Home secularism. The present Govemment have 
Affairs, he has also been the Chief Minister' been unable to safeguard the Constltullon 
of a State. He does not lack intelligence. I and have also failed in removing corruption. 
think he does not lack large-heartedness . Therefore, they have no moral right to run the 
either. But the point is whyth$ killers are not country. The Government which cannot 
punished even when both heart and mind safeguard the Constitution of the country 
are there. Some one can say that killing is has absolutely no right to remain In power. 
something beyond one's control but why the Therefore; our demand is that Government 
killers are not punished after the murder is should resign on moral grounds even before 
committed. It can be asked from the men of the Voting on No Confidence Motion. 
any party, all say It unanimously that the , . 
rights of people of Scheduled Castes and With these words, I support this no-
Scheduled Tribes are being violated. confidence motion and also thank you. 
Margrate Alva who is sitting here, She is 
having our Privilege Motion with her. You 
have given time tomorrow. 104 officers who 
belong to Scheduled Castes and Scheduled 
Tribes are promoted on the 6th December. 

They are promoted on 6ht December, 
the death anniversary of Baba Sahib 
Ambedkar and demoted on "the death 
anniversary of Mahatama Gandhi. 104 
officers were demoted again on 30th January 
to the post of section oHicers. Who else than 
this House will think over such matters? 
Remember, whenever, the doors of ·non-
violence are closed, naxal~e elements raise 
their heads and their activities increase. 
Poor people have lost their faith in law and 
order but no reforms are being made. Mandai 
Commission was set up. Following the 
recommendations of this Commission, the 
Government had assured to introduce 
economic criteria for reservation. One year 
has passed, Shri Kesri is present here, he 
has failed to explain as to what economic 
criteria actually is. The Government has not 
implemented the Mandai Commission report. 
Theydo not clarify as to what is the economic 
criteria. What does the Government think? 
Do the people 01 backward classes or . 
minorities not understand all this? This is 
their dual policy. So far as agricultural policy 
is .concerned, the Government has not 
formulated any such policy so far. Therefore, 
Mr. Speaker, Sir, I will not take much time 
and would like to submit through you that the 
present Governemnt have totally failed on 
economic front. The Govemment failed In 

SHRI CHANDRA SHEKHAR: Mr. 
Speaker, Sir, I would like to know from the 
Hon. Prime Minister whether any verdict has 
boen given today in regard to the cases 
pending in Allahabad High Court and 
Supreme Court and whether the Govememnt 
have received any information tothat effect? 

SHRt P.V. NARASIMHA RAO: At the 
moment, I can not given the Information in 
detail. 

[English] 

The State Government has been 
restrained by luck now Bench from raising 
any construction on the acquired land and if 
there is any utmost necessity to do anything 
for the user of the land, then they will seek 
prior permission from the Court. This Is 
Allahabad High Court's. 

Three day's time has been allowed to 
the State Oovernemnt to fUe a counter-
affidavit to the application for contempt and 
for demolition of already ralsBdconstrudions. 
Three days thereafter for the rejoinder, 
Thereafter the matter will be taken up 
immediately for hearing. In the meantime, 
the hearing on the main petition will continue 
on day-to-day basis from tomorrow. This is 
Allababad's 

In the Supreme Court - The State 
Government will file an affidavit tomorrow In 
Ih8 Supreme Court. 



583 Motion of No-confidence JUL Y 15, 1992 in Council of Ministers 584 
SHRI LAL K. ADVANI: As far as I am MR. SPEAKER: That point is decided 

aware, the State Governemnt has sought to 
Impress upon the Allahabad High Court that 
we would like the decision to be taken 
immediately in respect of the basic writ 
petition, 

SHRI P.V. NARASIMHA RAO: That is 
why, It has been from day-to-day. 

MR. SPEAKER: Shri Chidambaram to 
speak. 

SHRI p, CHIDAMBARAM(Sivaganga): 
Mr. Speaker, Sir, .. (Interruptions) 

SHRI LAL K. ADVANI: Is it an 
intervention in the debate or it is a statement 
on his resigination? 

SHRI GHULAM NABI AZAD: He is 
speaking on behalf of Government. 
( Interruptions) 

SHRIRAMNAIK(BombayNorth):There 
is a point of order. As it is, this House should 
also know officially that he has resigned and 
a new Minister is introduced. So, either the 
Prime Minister or the Minister who resigns 
should inform us. 

MR. SPEAKER: It is not 'should', but 
'may'. 

( Interruptions) 

SHRI RAM NAIK: That is right. That is 
why, I am making a point of propriety ... 

MR. SPEAKER: Not order. 

SHRI RAM NAIK: This House should 
have at least this much courtesy that either 
from the Prime Minister or the Minister who 
resigned ... 

MR. SPEAKER: It is not reqUired. If he 
wants he can do that. 

( Interruptions) 

SHRI RAM NAIK: It is an important 
point. 

now. 

( Interruptions) 

SHRI SRIKANTA JENA: Sir, can he 
explain why he has resigned? He should 
expla!n about his resignation. Let him explain 
this first. We are all interested to know why 
he has resigned. (Interruptions) 

MR. SPEAKER: Mr. Chidambaram, you 
follow your own line of thinking and speak. 

SHRI P. CHIDAMBARAM (Sivaganga): 
Mr. Speaker, Sir, I. stand to oppose the 
motion and to defend the record of thIs 
Governemnt in the last 12 months. I realise 
my duties, my responsibilities and the 
courtesies lowe. And Ithink I discharged my 
courtesies to the Leaders of the Opposition 
when I spoke to Shri Advanl, I spoke to Shrl 
Chandra Shekhar and I think I am entitled to 
speak in this House as a Member on this 
motion. Shri Chandra Shekhar and Shrl 
Advani have offered me great solace and 
great comfort with the words expressed to 
me and Ihall think should answer most olthe 
questions which have been raised by the 
hon. Members. 

Sir, Shri Jaswant Singh. to whom I have 
great respect. today, began on a note of 
great responsibility, great concern forwhat is 
happening in India and I thought the debate 
will move from Ihe same level of concern to 
a higher level of concern. Sir. what did we 
see in the lasl20 or 25 minutes? 

The tragedy of India is while the world 
has confidence in what we are doing. a 
section in India does not have the confidence 
in what we are doing. We allow ourselves to 
be diverted, to be distracted by issues which 
we cannot allow to bring up front and which 
should remain on the back burner. When 
Shri Arjun Singh appealedlo Shri Advani 'let 
us place these issues on the back bumerfor 
live years and let us sit and decide what is 
happening in this country; Jet us forge a 
consensus·, I do not think he was making an 
empty appeal. 
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What should be ourmain concem today? our vision, we thank you for supporting our 

Our main concern should be our economy, golas, we thank you for supporting our 
and what we are doing to pull this country out dinilction. You are late comers to any kind of 
of the grave crisis into which it fell, in June economic philosophy. In fact you have an 
1991, when Shri Narasimha Rao, assumed economic reaction, you have no economic 
office as Prime Ministerandtook upon himself philosophy. I will come to that in a moment. 
the responsibility of leading this nation out of I have read every word of your manifesto. Is 
the grave crisis. there any chapter which sets out a coherent 

philosophy? 
Sir, for four months, Shri Chandra 

Shekhar, was the Prime Minister; for about 
11 months, before that, Shri V.P. Singh, was 
'the Prime Minister. Believe me, Sir, it is not 
my intention, it is not my desire to apportion 
blame, Blame, we must all share; we must 
'sr,are blame for voting people into 
Government; we must share blame for 
supporting a Government, even if it be only 
crutches that you lent for support. We must 
share blame for supporting Shri Chandra 
Shekhar's Government, if that Government 
did mistakes. But all of us must share blame. 
But at the end of 16 months of minority 
• Governemnt, weak Government, enfeebled 
Government and sometimes callous 
Governent, what did our Governent inherit? 
We inherited an economy which had reserves 
for 15 days; we inherited an economy where 
our credit rating had plummeted and no 
credit was coming from anywhere in the 
world; we inherited an economy where the 
decline in the industrial production had started 
in August 1990; we inherited an economy 
.where the decline in exports had started in 
March 1991 ; we inherited an economy where 
there was a savage compression on imports 
and nothing was being allowed to come into 
India. That was the economy we inherited. 

Therefore, when Shri Jaswant Singh 
reads figures, he must ask himself as to 
where from did we begin this exercise of 
rebuilding India's economy, and what have 
we done in the last 12 months? Firstly, Sir, 
the Prime Minister, I believe, brought to bear 
upon this task a vision; a vision contained in 
the manifesto released by our late leader 
Rajiv Gandhi on the 16th of April, in which we 
promised in unequivocal terms and even 
Shri Jaswant Singh could not hide his 
admiration for what we had said. He said, the 
broad policy framework, the direction, Ihe 
golas he shared. We thank you for supporting 

The Prime Minister brought to bear 
upon his task a vision. Dr. Manmohan Singh 
brought to bear upon his task a clear, 
categorical framework, a clear statement of 
principles on what we need to do in what 
direction we should go and at what pace we 
should go. I must pay tribute today to both 
the vision which the Prime Minister brought 
to bear upon his task and the direction on 
which Dr. Manmohan Singh set this country 
(Interruptions) . 

These are serious concerns Mr. Jena . 
You must occassionally rise to the occasion. 

The problem of the Indian economy is 
that by years of protection and years of 
regulation we have isolated ourselves in the 
world. We lack cpaital, we lack technology. 
Our economy became inefficient, 
unproductive and therefore we could not do 
trade with the world, our products could not 
compete with the products in the world. We 
wore for many many years and even today 
substantially a nation which exports primary 
commodities. If we do export some value-
added commodities, these are the value-
added commodities like leather goods, gems 
and jewellery, marine products. We have 
some engineering exports. But by a policy of 
protectionism, a policy of regulation that we 
had followed, a policy of import substitution, 
we had taken ourselves out olthe mainstream 
of world economic thinking. Nations poorer 
than India, nations with a per capita income 
far lower than India, nations with human 
resources nowhere comparable to India's 
human resources had outstripped us and 
outpaced us. We need not goto America and 
to furope; look at our own continent -
IndoneSia, Malaysis, Philippines, Thailand 
and the countries of Latin America have all 
outstripped us. Therefore we had to forge a 
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set of principles and build a new India. I hear is this. Let us look at the figures of today. I 
of course, voices which say that we are said that the decline in industrial production 
betraying Nehru's path. Let me read what started in August 1990 and decline in exports 
Jawaharlanl Nehru said. Jawaharlal Nel)ru started in March 1991. So, the year 1991-92 
said; ended - from the position in which we were 

"Remember, however, that Marx 
was a German and the world he 
had before him existed a hundred 
years ago. What we are to 
remember today is that now 
hundred years after Marx this world 
has undergone a tremendous 
change. I am confident, if Marx 
would have been alive today he 
would have throught in a different 
way and written a different book. 
BUi broadly speaking what do we 
mean when we say socialist pallarn 
of life. We mean a society in which 
there is equality of opportunity and 
the possibility for everyone 10 live a 
good liIe. Obviously this cannol be 
obtained unless we produce the 
wherewithal to have the standards 
that a good lifo implies. We have 
therefore to lay a great slress on 
equa,IHy, on the removal of 
disparities and it has to be 
remembered that socialism is not 
spreading of poverty, the essential 
thing is there must be wealth and 
production: 

V/hat we have done in the last twelve 
months is to unleash in India the forces of 

, production, to remove the bottlenecks, to 
remove the obstacles, to release the creative 
energies 01 the Indian people, so that the 
Indian people can go and produce wealth.,. 
(/nterruptions) ... Sir, today the forces of 
prOduction, the forces of creation have been 
unshackled Today we are creating jobs, we 
are creating,incomes. Let me come back and 
answer Mr. Jaswant Singh, on the figures 
that he quoted. (Interruptions) Mr. Jaswant 
Singh gave ligures. Like his economic 
philosophy his figures are also outdated. 
You must now talk about the figures of today, 
figures lor the whole year 1991-92. I do not 
know whether his figures went through any 
vetting machines or sub-edited by his resident 
economist. I do not know that. But the point 

-with only -0.4 percent growth in the industrial 
production. We will see quarter to quarter. 
The second quarter was better than the first 
quarter; the third quarter was better than the 
second quarter and the fourth quarter was 
beller than the third quarter. So, the year 
ended with 0.4 per cent. Mining ended with 
zero per cent, electricity ended with +8.3 per • 
cent. It is only manufacturing whic~ was 
down by two per cent. That is because of the 
savage import compression in 1991-92. The _ 
import compression was 20 per cent in dollar 
terms. There is no country in the world -I can 
challenge you Mr. Jaswant Singh, you name 
me one country in the world - where there 
was an import compression in dollar terms of 
20 per cent. Yet, we maintained the same 
export level and yet we maintained an 
industrial production of about the same leval 
as that of the previous year. There is no 
example that you can quote; there is no 
counl ry in the world which has managed this 
in the last few years. 

Sir, Mr. Jaswant Singh gave the figures 
of sectors. I have got the figures of sectors. 
I have got the figures for April-March 1991-
92 over April·March 1990-91 and that is the 
correct figure to compare. How do the -
figures of 1991-92 compare over 1990-91? 
Even in 1991-92, we were not responsible 
for the first quarter. I have to dedicate the first 
quarter to the other distinguished Members 
of this House. It is only the last three quarters 
for which we are responsible. Let us look at 
the figures. The coal production in 1991-92 
was. (Interruptions) 

SHRI CHANDRA SHEKHAR : Replying 
will be difficult, (Interruptions) 

SHRI P. CHIDAMBARAM: I am only 
quoting figures. (Interruptions) 

SHRI CHANDRA SHEKHAR: I do not 
want to rub you on the wrong side 
( Interruptions) 
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SHRI P. CHIDAMBARAM: I am not anything?(/nterruptions) You are mistake!,. 

rubbing anyone on the wrong side I am not Vishwanath Pratap Singh. I know 
(Interruptions) how to reply back. (Interruptions) They are 

teaching me lessons of 
SHRI CHANDRA SHEKHAR: But here patriotism.(lnt8rruptions) 

you are in a very weak wicket (Interruptions) 

SHRI P. CHIDAMBARAM: I am only 
quoting figures. (Interruptions) 

SHRI CHANDRA SHEKHAR: Your 
figures are not going to change the lot of the 
people. What people are experiencing is the 
one which is more material. It is the figure 
which has landed you to this problem. You 
have only been quoting ligures without 
understanding the reality on the ground. 
That is your misfortune. (Interruptions) You 
are quoting Nehr to us. You are reading out 
Nehru's. We have heard Nehru. We have 
worked with Nehru. Please do not quote 
Nehru to us. At least you can quote Bush or 
Major or World Bank Chairman of IMF 
Chairman. Do not quote Nehru and Gandhi 
to us. You can quote Carla Hills at best and 
not Pandit Nehru. You are upto the mark 01 
Carla Hills and not Pandit Nehru. 
(Interruptions) 

SHRI P. CHIDAMBARAM: Shri Chandra 
Shekhar, I have great respect for you and I 
do not intend to cross words with you, even 
if you use harsh words against me. I am not 
going to cross words with you. I have great 
respectloryou and I have, en more than one 
occasion, said. (Interruptions) 

SHRI CHANDRA SHEKHAR: Why do 
not you quote figures between 1984 and 
1989? How have you squandered your own 
Government and tho people? (Interruptions) 

SHRI P. CHIDAMBARAM: You allow 
me to complete. (Interruptions) 

SHRI CHANDRA SHEKHAR: You have 
squandered, you have martgaged the luture 
of this country. The people who have sold 
away this country .. (Interruptions) all right. I 
beg all of you and'say that they have sold 
away the country.(/nterruptions) 

You can go on indulging In 

SHRI p, CHIDAMBARAM: Mr. Speaker, 
Sir, there is nothing which I said which should 
make Shri Chandra Shekhar angry with me 
personally. (Interruptions) Kindly . listen to 
mo. (Interruptions) In fact, I repeatedly said 
that I hold Shri Chandra Shekhar in great 
esteem. I hold his concem for the people In 
high esteem. 

SHRI SOMNATH CHATTERJEE: Shri 
Arjun Singh avoided all that. (Interruptions) 

SHRI P. CHIDAMBARAM: I have 
repeatedly said that we admire and salute 
his concern for the people of this country and 
the steps that he was taking during the 
tenura of his Prime Ministership. We have 
ropealMly said in this House. There is nothing 
that I h;We said that he should be angry with 
me personally. 

I am only repeating the figures. I am only 
responding to the figures of Shri Jaswant 
Singh. I hope Shri Chandra Shekharwill bear 
with me. -

Coafproduclion in 1991-92 was 8.3 per 
cent higher Ih~n in 1990-91, Electricity was 
10.2 percent hgherthan in 1990-91. Saleable 
sleel, of which you gave me a figure which I 
am afraid is wrong, is 8.1 per cent higher. 
Cement is 10.3 per cent higher. Fertiliser is 
4.1 per cent higher. Revenuearning goods 
!rallie is 6 per cent higher. In infrastructural 
industries, we are doing our best. this 
Government has done its best. 

. AN HON .. MEMBER: Price? 

SHRI p, CHIDAMBARAM: I know the 
problems. (Interruptions) In area after area, 
the steps that were taken during the last 12' 
months have increased production. :rhere 
are certain areas which are difficult. You 
correctly mentioned petroleum. There is a 
fall in production and I admit it In petroleum. 
production has fallen. You correctly 
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mentioned that prices are out of control. We 
admit it. But we inherited an economy where 
the inflation was 16.7 per cent. Inflation 
today is 12 percent. Therefore, when we are 
talking about building an economy, we are 
building an economy. We are reconstecting 
an economy. I want to appeal to the 
Opposition to join hands with us. The position 
in which we were and the steps that we have 
taken and the distance that we have travelled 
is no mean distance and the measures taken 
by this Government are no mean m_easures. 
We have travelled a long distance. 

Mr. Jaswant Singh mentioned about 
exports. I am conscious about what has 
happened and about what has not happened 
in exports. What was the position of exports? 
In 199091-, exports were and ifthe order of t B 
billion. Imports were olthe orderof 24 bullion. 
In 1991-92, with the savage import '. 
compression of 20 per cent, exports have 
been maintained approximately at the same 
level of 17. 8 per cent. 

Exports to GCA countries have 
increased by 6.57 per cent in dollar terms. 
Exports to RPA countries declined by 42.27 
per cent for the reasons mentioned by me. 
You cannot average these two things. It is 
like a person who said, " I am six feet tall and 
the average depth of the river is only five feel. 
It is one foot at the bank and nine feet in the 
middle. The average is five feet and I will try 
to cross the river" He will drown. You cannot 
average exports to GCA countries and 
exports to RPA countries. I have made this 
point before on a number of occasions. I 
want to place before this House. In the last 
year. our exporters have done remarkably 
well. Our businessmen and traders have 
done remarkably well. Proportion of exports 
to GCA and to RPA was 1 :5. Today it is 1 :9.1 
For every dollar exported to RPA countries, 
we are exporting 9 dollars to GCA countries. 
In one year. our businessmen have shown 
great resilience, great flexibili!y, great 
adaptability as a result of which exports to 
GCA countries have increased by 6.57 por 
cent. Look at the total. GCA export growth in 
the first quarter grew by 5.51 percent In Ihe 

socond quarter, it grew by 5.81 per cent, in 
the third quarter by 7. 6 per cent and in the 
fourth quarter by 7.13 per cent. Look at the 
total exports of GCA and RPA. 

SHRI SOMNATH CHATTERJEE: 
Where has be get these figures from? Is he 
utilising his knowledge as a Minister? I do not 
know. Where are these figures available? I 
would like to know. 

SHRI P. CHIDAMBARAM: You have 
asked in question. Please resume your seat. 
I will answer. These figures were available in 
a press release issued by the Government of 
India on the 2nd of July and published in all 
the newspapers on the 3rd of July including 
the newspaper which my honourable friend 
receives. (Interruptions) 

[ Translation] 

SHRI SOMNATH CHATTERJEE: The 
report has been sent to all and he foresumers 
all will read it..(lnterruptions) 

[English] 

SHRI P. CHIDAMBARAM: Sir, even 
taking the total exports of GCA and RPA into 
account, in the first quarter the figure was -
6. 57 per cent and I do not blame anyone. It 
was because of imports compression and 
boca use of the low results. In the second 
quarter. (Interruptions) 

[ Translation] 

SHRI NIT ISH KUMAR: You please 
clarify first !is to why were you forced to 
submit your resignation.? When you claim 
that your performance was very good as the 
Minister of Commerce. then why were you 
removed?. (Interruptions) or you were why 
forced to reSign ?(lnterruptions) 

[English} 

DR. KARTIKESWAR POTRA: 
(Balasore): He has resigned from the Cabinet 
because of his moral responsibility. His 
honesty will be proved. The CBI will prove it. 
( Inte"uptions) 
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SHRI P. CHIDAMBARAM: Sir, in the 

first quarter the total export was - 6. 57 per 
cent, in the second quarter it was -5.9 per 
cent, i'1 the third quarter, it was + 1.2 percent 
and the fourth quarter shows +3.64 per cent. 
Therefore, Jaswant Singhji, with great 
respect, I may say that the economy is In 
difficulty but the economy is coming out of 
the tramf . The economy is still facing many 
problems. But quarter by quarter, the 
economy is being put back on the road and 
if we persist on this path, the Indian economy 
will revive and we will become a stronger 
nation. 

Sir, we talk about reserves. We inherited 
less than billion dollars. Today we have 
reserve over six billion dollars. How were 
these six billion dollars built up? It is by 
restoring international confidence. We have 
resorted intemational confidence. by the 
polices that we have pursued, by the 
determination that we have shown and by 
going to the world and explaining our polities 
attracting not only loan but equity, attracting 
direct foreign investment. Today the world 
has confidence in us. Look what the Aid India 
Consortium didl Last year, the Aid India 
Consortium gave 6.7 billion dollars. This 
year, they increased it by seven per cent. It 
Is 7.2 billion dollars. That is due to the 
confidence in the Government of India. Even 
if you will not 'vote confindece in the 
Government of India, ltie world is willing to 
vote confidence in the Government of India. 
What did Japan do? Our Prime Ministerwent 
tO,Japan and had talks wit his counterpart. 
Japan's commitment to India is 830 million 
dollars, that is, six per cent increase. The 
world has got confidence in what we do. 
Please don't under mine this confidence. I 
want to talk about investment. Sir, as on 30t h 
June, 1992 what have we achieved in terms 
of investment? It is investment which will 
create is; it is investment which will create 
income. There is noshame in creating wealth. 
It is the creatiol') of wealth which must be the 
first concern of the people of this 
country .. (lnte"uptions) .. One the 30th June 
1992, underthe automatic approval scheme, 
RBI cleared 542 proposals of foreign 
collaboration. SIA has granted 730 apprvala 
for categories for which prior ctearance Is 

required. FIPB has cleared 20 proposals 
involving 366 million US dollars for 
establishing ventures in India. Under export 
Priented schemes. out of 799 proposals 
Government approved 412 proposals. Under 
the export processing zone scheme, out of 
196 proposals, Government approvaed 158 
proposals. More than anything else, Indian 
industry has gained maturity and confidence 
which is reflected by these figures. 71 
proposals have been approved for Indian 
industries to establish joint ventures 
abroad.5,558 memoranda has been 
registered for establishing new industries in 
the delicened sector. 495 letters of intent and 
101 industrial incenses have been granted 
for establishing new industries in the licensed 
sector. Sir, what does all this mean? All this 
means that people are now acquiring land, 
people are building factories, people are 
installing machinery, people are recruiting 
workers and people are going to production. 

Sir, there is a proverb in Tamil. There is 
a popular belief in Tamil and I am sure there 
is an equivoaled belief and an eqivalent 
proverb in other languages H India too. 
Because I find that once you find approved 
in one language ,there is always an equivalent 
proverb in other languages. The belief runs 
this. There is a particular tree In most of the 
Hindu temples. I know the Tamil world for it, 
viz. aresa mar am. I am sure there must be 
a botanical word too for it, If a married girl, 
aiter some years of marriage doys not 
conceive, the popular belief is that if she 
goes round the tree several times a day for 
several daes., she will eventually conceive. 
The proverbgoes·1f you have not conceived, 
don't go round the tree just once and then 
touch your belly and say, 'Have I conceived?'· 

What we have done in the last 12 months 
is to restore vitality and confidence in the 
Indian economy. Don't as for results in 12 
months. Results are yet to be seen. Results 
will come in the second year; realists will 
come in the third year (Interruptions) 

SHRIMATI GEETA MUKERJEE 
(Hanspura): So, that Is how you manged 
your tlnances through a scam! 
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AN HON. MEMBER: And that is how, Wehavenowlnvltedequ~ypartlclpat~n 

conceivedHarshed Mehta.( Interruptions) in the power sector. We have Inyited foreign 
you equity and we have Invited domestic 

SHRI P. CHIDAMBARAM: What is participation. In the next tow to three years. 
important today is not to lose our nerve, not when these projects that you are referring to. 
to "lose our determination. We can nevor Mr. Jaswant Singh. are approved. when 
jump half a well I we must proceed on this these green field take root and when they 
path. we must continue with determination grow. you will certainly find that our Industry 
and we must continhe without losing nerve. performs better and our power sector 
In all these matters, the first few months and performs betler. 
the first few steps are a/ways difficult. 

Take tor example, some other steps 
that we took. We Introduced exem scrip. And 
then. we switched overto partial convertibility. 
I had pteaded that we should have full 
convertibility on the trade account. But there 
was a co"1'romise and I bowed to the 
wisdom of the Finance Minister. The 
compromise was that we should have partial 
convertibility on the switched over to partial 
convertibility, the rupee would collapse. The 
belief was that Indian rupee would plummet 
and we would have to devaly it. We said th'at 
it would not happen. If you go to partial 
convertibility, you exports and export drive 
will become stronger and the rupee, will, in 
fact, strengthen and not weaken. In the first 
three to four months, we have seen thaI. 
When we started, we started with a premium 
of 20 per cent and today the rupee has 
stabilized against the dollar at about 15to 16 
percent. And I amconlident that when Indian 
economy against greater strength and our 
exports gain momentum, wo will sooner than 
later move to full convertibility and when we 
move to full convertibility, the economy will 
become stronger and not weak. 

You must have confidence in the steps 
that we have taken. Look at the things we 
have done. Today, we have de-regulated the 
steel sector. Is that good or bad? Go back 
and ask in your constituencies. People will 
tell you that it is good .• We have de·regulated 
the hydro-carbon sector. Is that good Of 
bad? You will find that the results will come 
in two or three years when exploration, 
exploitation, refinery and downstroam 
projects pick up. Althattime, you willfind that 
the de·regulation oftha hydro-carbon sector 
has yielded resuns. " 

The point is that the Indian economy, 
righlly or wrongly, had remained an over-
regulated economy. We must de-regulate, 
we must de-bureaucratise. we must de-
control and we must allow the productive 
forces to gain an upperhand. We must 
enouragethose who will create wealth, those 
who will create goods and services. We must 
help them to gain an upper hand. That Is 
precisely what this Govemment has done. I 
believe in the last 12 months the economy 
has become stronger. We are not as strong 
as we should be. Price is the biggest thing. 
I have always said inflation is the most cruel 
form 01 taxation because inflation taxes both 
rich and poor; those who can bear and those 
who cannot bear. We startedwnh an inflation 
01 16 pertenl. Inllation has now come down 
to 11.34 per cent. Steps we are taking are; 
squeezing the demand, increasing the supply 
side and containing the expenditure. I agree 
we have not done enough to contain 
expenditure. Government expendnure is still 
out of control. We have not done enough to 
squeeze thedemand,lf we squeeze demand 
more people will be hurt. We have not done 
enough to increase the supply side. The only 
way to bring down inflation is to squeeze the 
demand, to improve the suppty side and to 
curtail expenditure. You tell us, where we 
can squeeze the demand; which areas of 
expenditure can be cut. Tell us which areas 
01 supply should be enhanced. 

I have with me an alternative programme 
prepared by some eminent person. If I read 
that altemative programme to the House, I 
know voices will rise saying we cannot accepl 
that. The alternative programme says; ·Cut 
expendilure on defence: Can you do that? 
I wiD read out one·by-onewhatthe afternative 
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programme says. Is there a consensus on that? 
the afternative programme. There is no 
consensus on any anemative programme.· 

SHRIMATI GEETA MUKHERJEE 
(Panskura): Why should there be a 
consenus? Why don't you agree with our 
proposal? (Interruptions) 

SHRI P. CHIDAMBARAM: I will just give 
you a tew examples ot the alternative 
programme because ShriJaswanl Singh did 
not give a single concrete proposal to curtail 
inflation. (Interruptions) 

( Translation) 

SHRI NITISH KUMAR: Why the time of 
the House is being wasted. (Interruptions) 
whose proposal is this. ? (interruptions) 

(English) 

SHRI P. CHIDAMBARAM: let me give 
two or three items of the alternalive 
programme. The lirst is curtail expendilure 
on defence Are you ready to that? 

SHRI RAM NAIK: Is your party ready for 
n? 

SHRI P. CHIDAMBARAM: This is not 
my po'ogramme. This is an alternative 
programme given by some eminent person 
and I am asking whether you agree with it or 
not. 

SHRI RAM NAIK: First kindly have a 
consensus in you party on it and then put up 
a proposal. 

SHRI P. CHIDAMBRAM: In our pal1y 
there is consensus on what we are doing. In 
our party there is consensus on ihe 
liberalisation programme that we have 
embarked on. All am saying is that in this 
debate when we are talking about economIc 
reforms and controlling inflation. we must 
hear from this House and I wish to hear from 
this House and I beseech you. give us those 
programmes which can be implemented to 
control inflation. Here it says to curtail 
expenditure on' defence. Are we agreed on 

SHRIMATIGEETA MUKHERJEE: How 
about the aviation fare? How many new Air 
India flights you have introduced? 

SHRI P. CHIDAMBARAM: It says curtail 
expenditure on Defence; curtail expenditure 
on atomic energy, introduce petrol ratioining, 
drastically reduce aerial aviation facility, do 
not hike administered prices; demand re-
scheme duling in international debt. Is there 
a consensus on this programme? Our 
programme says the only manner in which 
inflation can be controlled is by controlling 
demand, controlling expenditure and 
increasing the supply side. What is wrong 
with that programme? If that programme has 
broughl down inflation from 16 per cent to 
11.34 per cent we are confident that if we 
conlinue on this path, this programme wiH 
bring down inflation. 

Finally, Sir, I have one word. There is a 
popular beliel that the State is wnhdrawing. 
Stale is notwithdrawing. We do not want the 
Slate to withdraw. In fact the State will not 
wither away either. State is withdrawing from 
area in which we believe the private sector, 
joint sector has the capability to manage 
those sectors. But the State will very much 
tho there. Wesaidthis in the Tirupati Session 
and we say this here also. The State will be 
concerned about the poor of the country; the 
Siale will be concerned about health; about 
education; about welfare; about anti-poverty 
programmes; special concerns for women 
and children; population control; and the 
Scheduled Castes and Scheduled Tribes. 
How can the State withdraw from these 
areas? The State can never withdraw from 
these areas. We have, this year earmarked 
a large amount of funds for the Anti-poverty 
programmes. I believe the Finance Minister 
has promised in this House that if necessary 
he will enhance the allocation for poverty 
alleviation programmes, if necessary, he will 
draw from the National Renewal Fund to 
ensure that enough funds are made available 
to poverty alleviation programmes. Today, 
our philosophy is that we must encourage 
the liberalisation policy. Those in this House 
who believe in the liberalisation process 
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must support us. Thosewhowe must continue 
to go on this path of re-regulation and do-
control, must support us; at the same time, 
we must re-affirm our commitmen to the 
poor people of this country; we must re-
affirm our commitment to spending more, to 
doing more in areas like health, education, 
welfare and special concern for Scheduled 
Castes and Scheduled Tribes, women and 
children. Sir, t believe, we are in the right 
path. We must not lose our nerve. If we lose 
our nerve today, if we lose our confidence 
today, if we lose our deterrninatuion today, 
we will slide back and two years or three 
years later, there is no other road to which 
you can come back to, you will have to come 
back to the same road and start all over again 
from where you slipped. We cannot play this 
game of Snakes and Ladder. We simply 
have '.0 go forward. We have to go faster. I 
have pushed for a faster pace of reforms.l3ut 
pace of reforms is only something which only 
the counlry can bear, the system can be:!r. 
Butl believe we can go faster. We should go 
fasler. The direction is correct, the go~1 is 
correct. We shouldgo ahead with confidence 
in the future of this country and Ihe people of 
this country.( InWrruptions) 

MR. SPEAKEft Now, we have many 
more Members wanting to speak. We am not 
limiting the time giv(! to the Membc!fs also. I 
think, tomorrow <llso, we are silllng and 
going to diSCUSS it. If we w<lnt 10 gIVe maIO 
time to more number of Members. we 511:111 
have to sit atlea~;t for two more hours millis 
House today ilself. OttwfWf!;e.lornorrov/. we 
may nol be able to give timo also. 

( IntN((}PCiOlls) 

SHFlI SOMNATH CIIATTERJ[E: Sir, 
there is a difference of opinion. We do nol 
wish to continue tocfay. 

MR SPEAKEFl:Otherwise. wowi!1 have 
to give lime tomorrow. ThaI is our difficulty. 

SIIRI SOMtJATli CIlI\TTERfIJFE: 
Tomorrow. lelltwfO nol bo any Zoro Hour. 

Immediately after the Question Hour, we can 
take this up. 

SHRI NIRMAL KANTI CHATIERJEE 
(Dumdum): Tomorrow, let there not be any 
loro hour unless something sensational 
develops. 

SHRI BASUDEB ACHARIA(Bankaura); 
let the debate start tomorrow, just after the 
Question Hour. 

MR. SPEAKER: Okay. Let us decide 
that we work for one more hour. Tomorrow, 
we may not ask forlhe unlisted business also 
and tllen make up the time. Otherwise, it 
would not be possible for us to give time. 

SHRI SOMNATH CHA TIERJEE: Mr. 
Spe::1ker, Sir, alter hearing the peroration of 
Mr. Cllidambaram - unfortunately today, he 
is out of Government; unfortunately for his 
Paf1y· Sir, I am happy that his speectl has 
helped us in finally making up our minds to 
press this Motion to the last and with full force 
and vigour. 

Sir, this feigned ignorance and arrogant 
altilude of Mr. Chidambaramtoexplain away 
tile failures of his Government, shows that 
ho WJS made to say many things which he 
may personally believe but his party cannot 
alford to have. We heard Shri Arjun Singh. 
To him, Shri Advani has become demigod. 

1B.00 hrs. 

Out he was God until recently, full God, 
not domi·God. 

r.lr. P. Chidan1baramsays, Mr. Chandra 
S!1khJ(s Government was weak, was a 
minority Government, feebled Government, 
C,I!iOUS Government. When did you realise 
it? You did not wilhdrawthesupport from Mr. 
Cllandran Sl1ekhar's Government I:)ecause 
it was a callous Government or a feebled 
Government. The Congress party withdrew 
Ihe support from Mr. Chandra Shekhar's 
Government. (Interruptions) 
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SHRI P CHINDAMBRAM : I did not say SHRI CHANDRA SHEKHAR: You sit 

that please. Don't misinterpret me. I said, down. Let Mr. P Chidambaram make all the 
you supported Mr. Chandra Shekhar's speeches that he has got to make. 
periormance. (Interruptions) (Interruptions) 

SHRI CHANDRA SHEKHAR: The 
Congress Party shuold be ready to hearthe 
reply because for the last one year I have 
been restraining myself to say a word 
(Interruptions) 

SHRI P. CHIMDAMBARM: I supported 
his Government's performance. 
( Interruptions) 

SHRI CHANDHA SHEKHAR: For the 
'last one year, I have boen restraining myself 
not to say a word because the man who was 
heading that Government is no more in this 
world, They should not take advantago of 
this; and these 'who are just political 'cannot 
challenge me like this in this House, Mr. 
Spe<lker, I toll you I have restrained enougtl 
myself. 

MR. SPEAKER: That word will not got 
on record, 

SHRI P.CHIDAMOARAM: I said that 
Government was weak; a minority 
Government I said that; and I did not refer to 
Mr. Chandra Shekhar's Government. I said 
were supported tile Chndra Sllekhar's 
Government (/nttwuptiolls) 

SHRI SOMNA1H CHATTERJEE: Tile 
Congress party suppor1ed Mr. Ctl,mdra 
Shekhar's Governemnt bec3u,su a Constable 
was peeling through Tun jnapth. There was 
an unauthroised presence of a Constable in 
fact ofTen Janpath. That is WtIY, youwitlldrew 
your support. Today, you are giving sermOI1!" 
( Interruptions) 

S 1'111 I P. CIiIDAMBAI1AM: Ddorl't 
misinwrpret me to Mr. Chnndr;:r Sc'klnr 
please. 

Sf'lfiISOMNAHICIlATTERJEE:What 
are you talking? We had to lislen to a!1 your 
sermons for more than half an hour 
( Intefruptions) 

'Not recorded, 

SHRI P. CH!DAMBARAM: Please allow 
me to speak. I did not refer to Mr. Chandra 
Shekhar's Government as a callous 
Government; and I am sorry, if he has got 
tllat impresion. I did not refer to his 
Government as a callous Government. On 
the contrary, I repeatedly said that I 
appreciated his concern for the poor; I held 
him in high esteem. (Interruptions) 

[ Translation] 

Slint NITISH KUMAR: Mr. Speaker, 
Sir, I want to raise a point of order. 

MR. SPEAKER: Pointof order can only 
be rai5cd about procedure. 

( Interruptions) 

Slint NITISH KUMAR: We heard the 
speech of Shri Chidambaram lor one hour, 
most of It. •• (interruptions) 

r.m. SPEAKER: This word will not go on 
record, 

SflRINITISHKUAMR:Mypointoforder 
WGS that when Shri Somna!h was speaking 
WilY, he stood up agarn and again to give 
clarification? You can give him more time to 
spoak. Out he must liston 10 Gthers quietly. 

MR. SPEAKER: Nitish Kumar ji, 'it was 
not point of order: r<1ther it was point 01 order-
disorder, 

( Interruptions) 

'SHRI ATAL BIHARI. VAJPAYE: 
(Lucknow): Mr. Speaker, Sir, in parliamentary 
words should not be used during the 
discussion. We are discussing a very 
il1lportant mutter, tf we do no! lollowlhe high 
standards of de!t)ates would be ....... orking 
mJ,,;nst dcmocrGcy. (Interruptions) 
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SHRI SOMNATH CHATTERJEE 
(Balpur): We have heard Mr. A~un Singh. He 
had also admitted that the Bolores and scam 
require to be inquired into. He said, I am not 
going to shield anybody. 

But what Mr. P. Chidambaram says is 
that everything is milk and honey in this 
country. There are no problems. But the 
people are losingtheir jobs as a result oltheir 
magnificent economic policies. There are 
people who are going through privalion and 
missery. That is wonderful achievement 01 
this policy. He says go on tightening your holt 
if there is any tummy left lor these people. 
But you will get resuhs wkilhin two years; 
maybe three years. And il this country 
survives. il the people surevive, then his 
speech will become relevant. 

We have broguht this motion with all 
solemnity and seriousness. 

h was not something frivolously Ihat we 
had decided, as we believed Ihatthe ooster 
ofthis minorilyGovernment can alone make 
itpos!.ibleforlhis country to regain ilS honour 
and dignity and sell-respecI and bring this 
country out of the clothes of some imperialist 
financial marauders. 

The peopte of this country, the toiling 
masses, rhe working classes in this country 
have already declared their lack of confidence 
in this anti-people autocratic and reactionary 
regime by the splendid exhibition of their 
united struggle on the 16th 01 June, 1992. 

Now, inside/the House, we have to 
CO"lllete the pfocess and have to do our 
duly by getting riad of this embodiment of 
economic perfidy and nalional dishonor. 

We are quit uscdtothe Congress method 
of functioning in this country. We have seen 
so many successive Congress governments, 
we have seen in this country. Sixteen months 
are the only peg thallhey aro trying to hang 
their oat on. They have no other explanation 
for their malperlormance and lor their 

nTlsreasance. tne common plopll's 
problems and miseries havs 8ccsnlualsd 
over the years, more and more people have 
gone below the poverty Ine, more and more 
people Unemeployed in this country, with 
greater and greatgerburden onthewlnerable 
soctions of the community in this country and 
greater and greater largesse bad been 
bestowed on the monopolist muhi·national 
black marketeers and racketeers. And above 
all, over these years, corruption hasengulfed 
the countgry and has become 
institutiionalised, whose embodiment, some 
of them we have to remind ourselves every 
day and now we have reached the pinnacle 
01 it. 

With the securities scam the entire 
banking system 01 this country has been 
totally decimated and jettisoned. This 
government does not lee I any sense of 
shame that over Rs. 4000 crores of public 
money are unaccounted for; crores and 
crores have gone outside the country, 
thousands and thousands of ordinary 
investors, middle class common people have 
borrowed money Irom their provident fund 
and gratuity accounts to purchase shares; 
and now these Ministers had gone on the TV 
extolling the great virtues of the boom of in 
the stock market, not one word of caution 
even was said by the Finance Minister, nor 
by the Prime Minister. This is what IS the 
achievement of this Government; A 
monumental achievement; 

The country has now a government 
which is not only following the old Congress 
misrule and the same culture, and has totally 
destroyed our economic sovereignty, has 
compromised our authority to decide on our 
own and today our economic polices are 
being determined by the people who the 
World Dank and the IMF have sent to the 
country. They are silting in big hotels here 
and us an Indian I leet ashamed that our 
economic performance is being scrutinised 
by some officers of the IMF and the World 
Dank sitting in a hotel in Delhi and our 
Government has to give their balance sheet 
and they have to account lor theIr 
performance to those officers of the World 
Dank and IMFbelore theycometo Parliament 
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andgivetheiraccountabililylolheParliament publish it. Whal Is the position? Mr. 
ot India. This is where we have come to Chidambaram rete reed to this report. He 
(Interruptions) said that it has been published in the 

We have mortgaged our economic 
freedom, and today this great Indian nation, 
has to come to this slage. They are quoting 
from JawaMrlal Nehru. At loast he had 
dreams, great dreams of a vibrant India, 
progressive India, moving India and now this 
great Indian nation has become a supplicant 
for mercy, for some tainted lucre, and to 
whom are we going? To who are we going? 
We are going to these exploitative loreign 
financing institutions and agencies.This is 
the great achivement of this Government! 
That is why, I feel pained that after 45 years 
if independence, our country should be under 
bondage once again. This is the most sinistE!r 
bondage. This corrodes the very vitality of 
the nation. We lose our respect outside the 
country, in the world. 

Mr. Chidambaram is very hflPPY and he 
said: "World has faith in LIS. Only a section of 
Indian do not have faith in us." Are you asl(ing 
yourself. Why the Indians are a not having 
faith? Who have faith in you? FICCI, 
ASSOCHAM, big concerns, mClnufacturers 
and employers have faith in you .. 
(Interruptions) You hnve probably got the 
confidence of the stock exchanges. Hiwe 
you got the confidence 01 the people who are 
spending their days on the pavements of this 
country, the common people? What is the 
cost of proving? I do not know whether any 
sense of shame is at alf left in this Government 
and in this political party. 

Shri Jaswant Singh read out from a 
report - it was published in the newsp(lpers 
and we have no access from elsewhere - 01 
the Government of India by referring to the 
dismal" economic situation in this counlry. 
Who has prepared the report? It has been 
prepared by Dr. Manmohan Singh's Ministry 
of Finance. Forwhorn? Nolfor us, it has been 
prepared for the Cabinet Committee on 
Economic Affairs so that Cabinet can decide 
about the economic situation and what stcps 
are to bo taken. That is not available to us. 
Some newspapers and journalists have been 
able to get a copy and good enough to 

newspaper. May J read some portion of that 
report. with yourkind permission, as a part of 
my submission? It says: 

industrial production actually 
declined or at best remained 
stagnant. 

The report shows that between 
April 1991 and February 1992, the 
manufacturing sector the in the 
country showed a decline of 2 per 
cent (as opposed to the growth of 
9.6 per cent in the corresponding 
period the previous year) while the 
mining and quarrying sector 
remained .stagnant.. 

The trends in the industrial sector 
also seem to be going counter to 
the hypothesis of liberalisation 
theorists who blame the. poor 
performance of the infrastructural 
sector for industrial stagnation in 
India: 

Sir, only in one sphere, in the 
infrastructure area, the performance has 

. boon a Irttle better. In the power sector in 
spite of our good friend Shri Kalp Nath Rai. 
electricity generation has increased by 8.3 
per cent and thermal generation by 1 O,g per 
cent. The report further says; 

The growth in the electricity sector 
shows there has been no power 
bottleneck. The 6 per cent rise in 
the revenue-earning goods traffiC 
handled by the railways indicates 
there was no transport bottleneck . ." 

What is the position? It says: 

"Yet,. there has been no industrial 
growth. There was a decline of 1.4 
per cent in the production of salable 
steel.." 

In the agriculture sector, rice 
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procurement was less by 18. 6 por cent; 
wheat procurement was less by 16,5 per 
cent; food grain stocks was less by 22.4 por 
cent because hoarding is going on. 

Wilh the risk of inadequate monsoon, 
some people of this country, who have 
enough money, are now hoarding. The 
Government have not boon able to be procure 
the foodgrains. What will happen? PDS is 
being weakened day after day, lesser and 
lesser quainllity of foodgrains are being 
distributed through the PDS. Who is 
suffering? let us not denude ourselves by 
saying that everybody goes to the public 
distribution system for their rallons, for their 
foodgrains. The most vulnerable section of 
the SOCiety is faced to go to the ration shops 
for the purchase of their ossenlial 
commodities. 

The report further says that the 
performance has to be seen against the 
Eighth Plan export target growth of 13 per 
cent because export fell by 1.9 per cent in 
1991-92 I am not reading the other portion 
except to say that tho monoy supply has 
increased. Shri Chidrambaram did not reler 
to that. 

THE MINISTER OF AGRICULTURE 
(SHRI BALRAM JAKHAR): He did. 

SHRI SOMNATH CHATIERJEE: lie 
do. I stand corrected. The inflation may not 
fall as indicated by the sharp expansion in 
money supply. The report shows that on 1st 
May, 1992, it was higher by 18.5 per cent 
over the corresponding period last year. 
Kindly see what is the pOSition of the ordinary 
people of this country. The job market apart 
from the high prices of essentialcommodilies 
has gone gown during the last one year. The 
number of job soekers went up while the 
number of jobs notified and the number of 
placement effected decline. The number 01 
those on the live register of employment 
exchanges al the end of February, 1992, 
was higher by 5.2 per cent over the same 
period of the porvious year. The number 01 
those who get jobs through the employment 

exchanges declined by B.2 per cent and the 
number of cancies notified by the 
employment exchanges went down by 15.B 
por cent. This Is the result of their Economic 
Policy. There are no jobs in this market and 
Shri Thungon is very happy that he is giving 
gold to somebody. Big publicity is being 
given. I think some sense of shame at least 
be injected into this. 

Golden handshake plan for PUSs has 
been finalized. Shri Thungon said, we shall 
give them more money. We shall entice the 
workers so thattheywould go away. Who will 
go away? Only those who reached the age 
of 40 years will go away since they have ren 
dered sufficient period of work. Why Is he 
alive at the age of 40 years? He should have 
died before that age. It is a ridiculs situation 
whore 4.5 lakh of the 23 lakh employees in 
the public sector undertakings have been 
found to be surplus and they should go away. 
Shri Thungon is no longer talking of re-
training and ra deployment. 

SHRI CHANDRA SHEKHAR: What poor 
Thungon will do? There are lots of Thungon. 
why do attack poor Thungon? 

SHRI SOMNATH CHATTERJEE: 
Bigger Thungon has fled away. What can I 
do? Shri Thungon, after all, I recognisse you 
as a Minisler. Therefore, I have to say that. 
(Interruptions). This worthy Govemment has 
allocated Rs. 400 crores in the budget lor 
golden handshake scheme during this 
financial year. Shri Ram Vilas Paswan read 
from their manifesto that one crore jobs per 
year will be provided. On arresting price rise, 
I do not want to go into this joke any longer. 
The manHasto further said that they will 
generate one thousand million mandays of 
guaranteed rural employment within one 
year, in the first 365 days. I hope a zero is not 
missing here. It further said that they will 
create 10 million new Jobs very year adding 
upto 100 million new jobs before the year 
2000 A.D. 

Another item of the manifesto is very 
interesting. Of course, Dr. Manmohan 
Singh had no hand in preparation of that, I 
believe. II you have, I do not know. I know 
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what he said about IMF and World bank is limited and other comrades will speak from 
when he was Chairman of the South my party. What we find is raising prices, 
Commission. The Congress Party promised failling employment, general recession and 
to the people of this cOlJntry that in the first savage cuts in the Government's social seclor 
365 days of its Government, i1 will oller pending, as a result of which poverty has 
stocks of publiC sector companies to workers, become more auts in this country. I seek 
small and middle investors among the general your kind permission to place one or two 
public. Now, to whom it is given? This is sentences fr'Om an article written by a very 
totally jettisoned. well know Journalist because it states what 

is the real situation in this country. II says: 
Today, we find that this country is being 

led by the combination of Bush Camdessus 
and Preston. They are the airtirese of our 
nation. 

Shri Chidambaram was very happy that 
he is getting the approbation .of the World 
Economic Community. This Government is 
more concerned to earn the accolades of the 
imperialist financial agencies than the 
approbation of the teeming million of this 
country whose penury and privation today 
shows no sign of any redemption. It has 
exceeded all forms of tolerance. 

When Iwasgoingthrough this manifesto, 
- sometimes you have 10 go Ihrough in spile 
of.(/nterruptions) .You do nol want us to go 
through it. Naturally. I quite understand your 
discomfiture. The Government which is in 
saddle today in the Centre, with a rninority 
support, both inside and outside the House, 
in spite oHhe tragic event of Sriparumbudur, 
has violated all norms of civlised governance 
in a democratic set up because a manifesto 
istobe adocumentwhich has to be approved 
by the peopte and they have embarked upon 
polices and programmes for Which they 
neither have the mandate nor the authority of 
the people at any pOint of time, not even of 
the parliament, before it was announced or 
imptemented. They have, what I say, 
comprehensivety and consciously gone back 
upon this manifesto which was released with 
great fanfare and this document is nothing 
but a parchment of betrayal. 

I need not go through the other parts of 
the manifesto bocause we have been told 
and we know all that. But what is the position 
of this country? The economic situation we 
have seen. and we know thaI. I do nol want 
to spend much time on that because my tirne 

" Structural adjustment is forcing the 
poor to tighten the belt on already 
sunken bellies. They now eat less 
and worse, put off decision to buy 
beadle needed clothing andfoofwear 
and increasingly move out of rented 
housing into squats. They pull their 
children out of school and yoks them 
to bck-breaking work, for which they 
hate themselves. 

.... economic developments of the 
past year alone have pushed 22 
million people below the poverty 
line . ." -

( Interruptions) 

.. The worst affected have been the rural 
poor ...... ( Inlerruptions) 

Of. course. I have no faith in this 
Government. If these types of interventions 
from Ministers are there, what will you expect 
from them? .(Interruptions) 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): Who has written this, he 
mu st say ... (Interruptions) 

SHRI SOMNATH CHAITERJEE: I am 
not yielding. Si;-:fui"ther the article says: 

"Thl .. __ . ",ltected have been the 
rural poor. But the urban poor have 
hardly done well. 

A survey by the National Institute of 
Nutrition, Hyderabad, shows that per capital 
consumption of cereals actuallvdecresed bv 
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forteen grames a day between the late 
seventies and the late eighties, • 

Now it is still lesser. 

"The intake of pulses, the main proteen 
source dropped more severely. People and 
consuming less of green vegetables, milk, 
proteinsns. roots and tuber and eggs, moat 
and fish.-

. (Interruptions). You want to know the 
name of the journalist? 

AN HON. MEMBER: Yes. 

SHRI SOMNATH CHATIERJEE: The 
names of tho journatist is Praful Bidwai. 
There is a report that a butcher cannot afford 
to have meat because he cannot pay forthat. 
and the vegetablo seller cannot afford to 
even purchase vogetables. Somehow he 
was to take BAJRA ROTI for the purpose of 
his sustenance and his family's sustenance. 
This is the situation in this country. The 
article further says; 

• The general price level has risen 
by 26 per cent. Food prices have 
led this increase. Todaylood-grains 
are 23 por cont higher than a yoar 
ago. I continue to quote: 

• Economists forecast a sharp dip 
in indicos of woll boing and a riso in 
in lact mortality, goneral morbidity 
(prevalence of illness) and school 
drop-oul rates. Harmlul social 
consequonces, e.g more 
unbalanced income distribution, 
greater social biases against the 
poor, and more violations 01 their 
human rights, are strongly 
associated with these trends: 

I am not going into the details. This is the 
position 01 this country. Can it be denied? 
can anybody truthlullydenythat this is not he 
situation in the country? A report that has 
appeared in the newspapers- which I read 
out earlier- has not been denied by the 

Government., On the other hand Shri 
Chidambaram affirmed the correctness of 
that report. This. In briof, Is the economic 
situation of this country. 

I am not going into the question of 
securily scam because that will be discussed 
in this House. I am not going into the question, 
in detail, on the Bofors because we are 
fondly hoping that Bofors will be discussed in 
this session itself. I hope they will provide 
time lor this. But, Sir, from all points 01 view 
economic, national, social and politicaJ - the 
countries passing thorough a very very grave 
situation. Thereare threats to national unity, 
threats tothe integrity of this country, threats 
to the democratic rights and threats to our 
economic soveregnty and at the same time 
there is erosion in India's non-alignedloreign 
policy. When he took charge, the Prime 
Minister relerred to consensus. But we find, 
over these months, that consensus according 
to him means. that you have to agree with 
him. Otherwise there is no atte,."t to have a 
consensus. There was not even an aUe,."t 
to have a consensus when these economic . 
polices were adopted and announced. They 
were announced even before the House met 
for the lirst time. We have seen on what 
happened on this Ayodhya issue, which is 
being discussed. I am not going Into the 
details. n has now been clarified by the Prime 
Minister that he is even prepared to allow 
construction on the disputed site. He has not 
said no. How could the Govemment think 
that the construcution will be made only on 
the Shilnnyas site? n is probably a 6' X 6' 
ama. There cannot be a temple only on the 
S/Jilanyas sito. How could you say that? Are 
we taken for a ride? After sitting 'or days 
together this Govemment asked Shri Ram 
Vilas Pawan was right when he said so asked 
us to what was our view and when we give 
our view, repeatedly, what was the response 
it? the response iswaitforC.C.PA hbec:ame 
a joke. We sat with you in your chamber, we 
discussod the mailer. We discussed it 
outside. We went to the Prime Minister to 
impress upon him the necessity of action. No 
action has been taken. They are only relying 
upon court's order. This Government has no 
policy and no mind of its own. They cannot 
take a decision on an issue which is likely to 
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divide theenllrecountry and Which wiHcreate that this Is a matter which should be decided 
a very serious situation in this country. by negotiation amongst the parties and if 

Sir, we want unity of the people. But this 
communal conllagration which is 
apprehended will take place because of the 
dithering of this Government, this 
Government's drift and this Govemment's 
Inaction, and deliberate inaction for that 
malter. They have not given up the B.J.P as 
their friends. (Interruptions) Shri Arjun Singh 
said that it was good riddarce .. ( Intenvptions) 

MR. SPEAKER: Please take your seat. 

( Interruptions) 

MR. SPEAKER: Please take your seat. 

SHRI SOMNATH CHAITERJEE: Mr. 
Arjun Singh said, 'II was a good riddance!hal 
the BJP does not support us. ' But they are 
suptorting their economic policies, they are 
'upporting their foreign policies. Only the 
iMandir policy is creating some super1icial 
!misunderstanding for the time being and 
jl'ow. the Prime Mil1ister's intervention has 
rmade the situation clear. They are very 
:muchoager, Mr. Prime Ministerisverymuch 
• eagerto earn approbation 01 Mr.l.K. Advani, 
'the lreader of the Opposition, and he is very 
happy. 

Therefore,lchargethatthisGovemment 
has "Compromised with the principles of 
s!~ularism in this country, which is ono olthe 
bas!c features our Constitution, which is one 
of the main features oltho Constitution. And, 
Sir, even now if the Govemment fails to act 
with fairness and constitutionclion, there are 
goill"g to be very serious consequences in 
this (:ountry and I demand that this 
Government must give up its poticy of drilt 
and of its compromise with the communat 
forces. 

Sir, the national Integration Conicaltook 
a-oecision, its Standing Committee took a 
decision. All the secular Opposition parties 
are agreed on this point and made their 
position clear. We asked lor some action, we 
wanted to diffuse the situation so thatllOboCtr 
should take advantage. We have been saying 

nogotiatecl settlement is not possible, itshould 
bo decided by a court of law. That has been 
our stand an along. And now, Sir we find the 
Government is more concerned to placate 
majority communalism and allow the basic 
principles oif secularism to be sacrificed, to 
keep up their line of cooperation and 
collaboration and understanding with the 
major Opposition party inside the House. 
This is a dangerous policy which will divide 
the country. 

Sir, what has been happening so far as 
Kashmir, Punjab, Assam and other areas of 
this c.ountry are concerned? These are the 
issues which affect the very labric of the 
nation, unity 01 the nation and integrity 01 the 
national These issues are not being dealt 
with from a political point of view, they are 
baing treated as a mere law and order 
Situation, they are being made more and 
more complicated because in Kashmirtlaelr 
aspirations are not being through of or 
considered, their demand for autonomy is 
not baing considered, how one after another 
the duly elected governments were removed, 
how elections were rigged there. They have 
lostlaith in the functioning'Of the Delhi brand 
01 democracy, the Congress brand of 
democracy in this country. 

Therefore, the people feel alienated 
because they cannot for themselves decide 
thoir future and that is why, Sir, they are not 
being brought to the mainstream and no 
political activity is being carried out. Now, 
relying on Army and para military forces only 
will not sotve the problem. 

Sir, we have been saying that It is 
essential that the Centre·State relations will 
have to be looked into very deeply. Even the 
inadequate recommendations of the Sarkaria 
Commission are not being Implemented. 
Over· centralisation of power at the hands of 
Delhi is alienating the people in various parts 
of tho country. Kashmir is an instance, Punjab 
is an instance, Assam is an instance, even 
thcethnic minorities andtribals in this country 
are feeling alienated today, because of over· 
centralisation of power on the hands of the 
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Delhi, who are totally ~lIous about the 
development of these who are totally callous 
about the development of their areas and 
that Is why they feel cut off from the 
mainstream of our national life. Unless the 
Government gives thought to these matters, 
they will be unable to the comprehend 
fundamental nature of the threats to the 
Indian State. 

Now, what are they seeking to do in 
Kashmir? They are trying to hold elections. 
Mr.Jaswant Singh has referred to the different 
statements made by the Ministers. The 
Punjab experience has encouraged them to 
add six more Members to the Congress 
Partys stength in this House, as if that is the 
only consideration that Is to be applied, 
somehow increase the number, either by 
creating divisions in the TOP or otherpol~ical 
parties or by holding sham elections in this 
country. What had happened in Punjab? We 
said that some political package has to be 
implemented. They said, they did not do ~ 
uHimately, because their only concern was 
to get sOme Members elected in this House. 
What had happened? I am not going into the 
figuries ofthe mockery of an election. I agree 
with Chandra Shekharji, it is misnomerto call 
it a ' Lokpriya Sarkar'. That is why this 
problem has not been solved so far. Innocent 

• people are being killed everyday. Today 
morning. our friend from Punjab referred as 
to how police torture and brutalities are being 
carried out and how people are getting more 
and more alienated there. What is happening 
there?The Congress Chief Ministerin Punjab 
says that Rajiv Longowal Accord is not 
relevant and no package is necessary. He 
says that there has to be a reconsideration 
of the Accord. Does the Government agree 
to that? Does the Prime Minister agree to 
that? What is he doing to tackle situation the 
station there? Then, the Haryana Chief 
Minister is giving contrary signals. Is this the 
way this important problem is to be sorted 

out? is this the leadership that is being given 
by the Prime Minister and the Government of 
the day? 

Sir. how will this country remain united 
and how will the integrity be saved? it is 
essential that both with regard to Kashmir 
and Punjab, there has to be a restructring of 
Centre-State relations and the evolution of a 
popular participation and setting up of a truly 
federal Governmentin the centre. Therefore, 
we feel that if this Government continues t') 
follow the policy of its predecessorCongress 
Governments and continues to retain all 
powers in the hands of the Centre, there is 
bound to be continued resistence so fc:.r as 
these attempts are concerned. There ha"£ to 
be a change in the Centre State relations and 
proper consideration has to be given in 
granting requiSite autonomy to the States so 
that the people can express their views and 
can be brought back to the mainstream 0;' 
this country. 

Sir, Punjab has a glorious tr:1dition in 
this country. Who does not know of Punjab's 
contribution either towards our freedom 
struggles or afterwards? Why these Punjab 
people, the successors of Bhagat Singh, 
Jalianwalabagh heros and Gaddar party 
members feel alienated from India today? 
Why such terrorist activeties are 90ir9 ~n 
there? Why is there a demand for separat:i>'m 
in this country? Do some soul searct'\ing; 
merely keeping police and military there will 
not solve this problem. We know how the 
Akalis have been kept alienated even du:ing 
the last elections. The Akalis would have 
participated if some package had b.een 
implemented. That was the. assurance given 
and then it was withdrawn at the l;lst stage. 
So, the Akals did not participate in there 
elections and we all know the results. Who 
does not know how the Akali Governmel,l~, 
Barnala Government was dismissed; how 
deliberately Rajiv-Longowal Accord, which 
was acclaimed by everybody in this country 
was not implemented. That Accord was <l 
good and sincere attempt and we 
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congratulate the then Prime Minister also lor policy_ the recognition of Israo is a deliberate 
entering into that agreement. Why was it not repudiation 01 the Conggess election 
implemented? Why Chandrgrah was not manifestro to. It says, Congrress will work in 
given to Punjab? Why nothing was decided clo~e association with the countries of the 
about the river waters? Why do not they region, i.e. West Asian region, towards 
either solve it themselves or send illo the ensuring peace and stability in the area; 
SupremeCourtfordecision/Thoseimportant repaid economic growth freedom from 
issues are kept hanging and only speeches foreign interference and intervention into 
are made. The Horne Minister made certain internal affairs of the region; vacation of the 
statement and now we got an apology 01 the Arab territory illegitimately occupied by Israel; 
Government there, which is only complicating and just comprehensive definitive settlement 
the Situation. Therefore, these are mailers in West Aisa including the Palestinian home 
which are to be very seriously looked into. a land. 
political solution has to be found. The people 
even now are not able to take bart in ordinary 
routine and normal activities in Punjab or 
Kashmir. How do you solve these problems 
Ihere-by magic., by your speech here or by 
police or military? Tell us, we want to know 
form this Government. Have you taken a 
single new step which was not followed by 
the earlier Congress Government III this 
country? 

The great important point IS the tribal 
alienation. The problem of Assam is also 
them. II has to be tackled. Why arc tile 
people of this country feeling alienated from 
the Arninsteam? Why are they making 
demand for separate statehood? 

Why are some demanding indcpence 
or some other special rights? it is because 
they feci, as memory communities or people 
belonging to certain areas. they am not 
gelling justice from D(!lhi; they are not gelling 
justice. Therefore, these aro mailers which 
aro tobe immediatC!ly looked into. People 
identity has to be respected: theircuture hos 
to be respected; their language has to be 
resented' their assertions have to be noted 
and some respect has to be given to tl131. 
fndian cannot be compartmentalised like 
this. Our great etho is unity in diversity. We 
want to maintain thaI. "diversity is sought to 
be onblterated, thereby you cannot bring 
unity in this country by force. By mere wises. 
you cannot bring unity in this country. 

The other important point is about our 
foreign policy. There is complete ambivalence 
and v;)cillation with regard to our loml9'1 

But now there is recognition of Israel 
without achieving either any peace or 
achieving the vacation of the illegally occupied 
territory by Israel. Only pela was given that 
to will help us in intervening in the West Asian 
peace efforts. In the Wesl Asian peace 
ellorts, we do not stand anywhere in that 
pieces. Nobody takes notice of us. On the 
other hand we fieand the closeness with 
which this Government is cooperating with 
the American imperieralsits, Upltilltodaywe 
have not understood what is the reason for 
the joint naval exercise. We have been 
dcmanding from the very first day and I 
would like 10 know from the Defence Minister-
he has been inducted into the Defence 
Ministry reccntly what is his perception. Can 
thoro be a joint navat exercise by countries 
wilen them are no common enemies? ts it 
evor thought 01 by anybody? For what 
purpose? Unless you perceine, there will be 
a common enemy, you do not combine in 
having joint military exercise. 

Today we know Ihatthe U.S.A consider 
itself to be only the superpower in the world_ 
How they are flexing their muscles, how they 
are threatening the independent countries 
like India? Threats have been hurled at us 
every day on ISnO, Super 301 and the 
Dunkel Prall. I do no! know what will happen 
ulliimately to this Dunkel Draft? We' are not 
h:lVing any disucssion on the floor of the 
House. What will you do? What will be your 
stand in the GAD negotiations? They are 
putllng pressure on us. Today we have to 
o()cide our course old action to bring a smile 
011 Ihe face of. Mr. £lush and nol a smile on 
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the face of the people 01 this country! 

Where is the principal 01 non-alignment 
today? the pricipal of non-alignment is the 
product of the people'sstuggle in this country 
agaisnt colonoial rule, a movement which 
has been mainly based on anti-imperalism. 
But today wihtout anya anti- imperalism 
content, non alignment has lopt its force, We 
ask the Government not to menlion non 
alignment as mere shetaric This has to be 
the fundamnetal basis of our loreign policy 
and we are going far and far away from that 
today, non alignment has lost allk relevance' 
in the world very country in the non-aligned 
world looked up to India to provide ledership. 
Today nobody is doing that. Whore do we 
stand in the bon-alligned world? Where do 
we stand in the eyes 01 those people who 
have been fighting against colonialism. who 
havo been fighting agisnt imperialism nnd 
against oppression? India povided 
leadership_ We are all proud that it was the 
common foreign policy of this country and 
you have jettisoned that. You are not talking 
of non-alignment any longer. 

This is a serious situation which has 
developed in this country. This Government 
does not justify its existence any more. 

So far as the scandals are concerned, 
they are galore. Almost every important 
Economic Ministry or any Minsitry concerned 
with contracts and other things are under 
cloud, So many reports re coming in the 
newspapers. Nobody oven denies those 
reports. I am not blaming. The Ministers SOly 
"Please do not press."This is tho situation we 
are having today_ 

The Prime Minister has received tho 
great compliment from the. hon. Leader of 
the Opposition that the is the best Prime 
Ministor nexllo ShirLal Bahadur Shastri. I do 
not know il he continuos to hold that opinion, 

Probably he has become number one now 
aller his intervention today on Ayodha. 

SHRI CHANDRA JEET 
YADAV(Azamgarh): There is change in his 
mind! 

SHRI SOMNATH CHATIERJEE:What 
we perceive is that this Government has not 
given up its policy of compromising communal 
forces and when the time comes for survival, 
he will go to Shri Lal K. Advanji. and a demi-
God will become a full GOd. (lnterruptions)_ 
Even Shri P. Chidambaram said that BJP 
has no economic policy. It is for the BJP 
leaders to reply. But they were very happy. 
Congress was very happy. BJP was saying 
that the Congress had adopted their 
economic policy. They are very happy. You 
never deny that you were very happy when 
you adopted their foreign policy. Therefore, 
this nexus remains and with this nexus and 
with the anti-people polices and with your 
failure on all fronts. economic, sowal political 
, national, it is fit and proper that you should 
not remain for a day longer and lor a minute 
longer. 

I strongly support this motion. 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL (SHRI SANTOSH 
MOHAN DEV): Mr. Speaker, Sir, I have 
heard with rapt attention the Mover of this No 
Confidence Motion Shri Jaswant Singh; 
followed by Shri Ram Vilas Paswan and Shri 
Somnath Chaterjee etc. 

Sir, I will go back in the other way_ !think 
this No confidence Motion which is now 
being discussed and debated today will 
continue to be debated tomorrow till 8.30 
p.m. or 9.0·Clock . I think il the Motion of Shri 
Jawant Sing his accepted, what scenario will 
come before this country? The scenario 
before the country will be that Shri P.V. 
Nmasimha Rao will go to the President 01 
India, submit his resignation. And, along with 
him, the sixty-Member Cabinet will go and 
we will become unemployed youth; Before 
this country. there will be this scenario. 
Some say Demi-God; some say Ram-ji and 
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some say God. Whatever it might be. by Then the Janata Party Government was 
virtue 0' the verdict 0' the people, he is the there from 24.3.77 to 28.7.79. From 28.7.79 
Opposition leader. to 14.1.80, Shri Charan Singh'sGovernment 

Further, what will be the alternative to 
the President of India, when we will go out of 
office by virtue to another President being 
elected very very soon. About the Presindlial 
election results, if you go by the party-wise 
situation, you may find that we have hardly 
got 10 per cent more. The results will give 
confidence to Shri P. V. Narasimha Rao. I 
was in Lucknow.1 have see what the scenario 
in Lunknow is. I was a hotel. Many Ram 
Bakhathas came and met me during night. 
they said: "if you give me an assurance of a 
nomination, my vote will be in your favour." 
we told the Ram Bakhthas that we were in 
Ihe Olhor parts of the country. We have won 
in other parts. People have given their support 
to Shri P. V. Narasimha Rao. Why? why have 
they supported? 

Our leaened frined from CPM Shri 
Somnalh Challeerjee must know that even 
if a CPM Government is at the Centre, he 
cannot be the Prime Minister. Shri Jyoti Basu 
will be the Prime Minister. Shri Somanath 
Chaterjee can be the Finance Minister or 
Commerce. Minister because he is a betlcr 
speaker on the subject of Commerce. But 
will he be supported by the I3JP? No. In our 
country, though their party is a nallonal Party 
, all over tne world the CPM has been 
washed away. That party exists only in West 
Bengal, sometimes in Kerala and sorntirnes 
in Tripura. What happened to the £3JP? 

(Interruptions) I have not interruption 
you. Please allow me to say. If I say anything 
unapr1iamentary. you can expinge it. If I say 
anything unparliamentary, you can call me 
after my speech and I will tender my in 
conditional apology. I admit that I am not a 
good speaker. I request you to allow me to 
speak. II I say anything untrue, I will tendor 
my uncondtional apology. Let me speak. 
. (Interruptions) 

After 1947, how many Governments 
have we had? We have the Congress 
Government first - from 15. 8. 47 to 24.3.77. 

was there in power. Again, the Congress 
Government came to power from 14.1.80 
and continued till 2. 12.89. Then, the Janata 
Oal Government led by Shri Vishwanath 
Pratap Singh was from 2.12. 89 to 10.11.90 
Shri Chandra Shekhar's Government was in 
power in power from 10.11.90 to 21. 6.91. It 
is now 44 years after we have achived 
Incpendece. We have run the Government 
for a period of roughly 44 years, How many 
Prime Ministers have we prsented to the 
country? Tho first Prime Minister hrd We 
resentedto the country was PanditJwaharlal 
Nehru. After PanditJawaharlal Nehru's death, 
for about 13 days Shri G.L. Nanda was there. 
Then came Shri lal Bhadur Shatri. After Shri 
Lall3handur Shastris dath in Taskhent, came 
Shrimati Indra Gandhi. She ruled this country 
for about 15 years and some Months. Then 
came. Shri Morarji Des of the Jansta Party. 
Aftcr that came the Kam chaldu sarlear of 
Ch. Charan Singh. Then came Shri Rajiv 
Gandhi in 1984, after the death of Shrimati 
Indira Gandhi. He ruled this country till the 
end of 1989. Then. he went for elections. 
After he elections, came Shri Vishwnath 
Pratap Singh and he ruled this country for 
about 11 months. with our support, Chanmdra 
Shekarji came. he ruled for about six to 
seven months. 

What will happen when you go to the 
poople again for a mandate? In 45 years of 
rUIle of this country, you have ruled for only 
four and a half years. How many Prime 
Mlfllslers have you given? Four Prime 
Ministers. And inthat also. one Deputy Prime 
Minister was sacked. One fine moring we 
road in the newspaper that Shri Devi Lal ws 
sacked. We have given Pfrime Ministers 
who have been changed only after the death. 
Aller the death of Pandit Jawarlal Nehru 
ctlme Shri Lal Bahadur Shastri. Alter the 
doath of Shri lal Bhahadur Shastri came 
another Prime Minister.(/aterruptions) 

SHRI TARIT BARAN TOPOAR 
(£3arrackpore): ShriGuljari Lal Nandadid not 
die. 
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SHRI SONTOSH MOHAN OEV: Shri SHRI SOMNATH CHATTERJEE 

Guljari Lal Nanda did not die. He was in (Bolpur): This Is all personal remarks. I this 
between (Interruptions) the type of speech we expect? 

Then came Shrimati Indira Gandhi. 
after Shrimarti Indira Gandhi came. 
(Interruptions)1 do not want to waste the time 
of the House. But I want to tell his much that 
very many international and national leaders, 
atter the death of each party leader gave 
lectures as Shri Somnath Chatterjee or Shri 
Jaswant Singh or Shri Ram Vilas Paswan 

, have given, saying that the Congress is 
finished; the will not be able to make a leader! 
there will be a crise and this will not last. In 44 
years, we have given four prime Ministers. 
and four and a half years they have given 
four Prime Ministers. Many more are 
dreamingto bethe prime Minister. They treat 
themselves as the Prime Minister. What is 
happening? These parties are now by the 
mandate of the people are ruling in some 
States. BJP is ruling in Rajasthan, Madhya 
Pradesh, Himachal Pradesh and Uttar 
Pradesh. I was in Lucknow, In Lucknow, 
there is a common saying anong the people, 
in tea stalls, in shops that they have come 
with 'Jai Rarrt' and they will go out with Hai 
Ram. Lord Ramfrom the Heaven is watching 
everything. He is very unhappy as his birth 
place is disputed. If a Ram temple has to be 
constructed and if it is tagged up with politics, 
Ido not think people of India will tolerate it any 
more. If after passing this No Confidence 
Motion, they again go for elections, from 111 
they will come back to only eight. That will be 

, the scenario. ' 

Now about the Marxist Communist. Shri 
Somnath Chatterjee has given a very good 
lecture and he has also said what Shri 
chidambaram has said. He has taunted him. 
A few days bac!( in the lobby I used to see 
many of them. running after Shri 
Chidambaram and telling him that he was 
the best Minister of the country. Today after 
his rsignation, they do not feel hesitant about 
it. They will be surprised if after six months 
he come back, I will again see many 01 them 
going along with him. I do r.ot s:!y all thi~ now. 
What is happening. 

[ Translation) 

SHRI RAM VILAS PASWAN: (Rosera): 
Mr. Speaker, Sir, when a person is removed 
from such a prestigious post, it definitely 
creates afeeling of distres,s and pain whether 
the individual is good or bad. (Interruptions) 

[English) 

SHRI SOMNATH CHATIERJEE: I told 
him yesterday that as a Commerce Minister, 
he indulged in most non-commercial 
activities, I find. He said, "thank you.· This is 
all I talked about it. (Interruptions) 

SHRI SOTOSH MOHAN OEV: Shri 
Paswan h as said about a Minister of ours 
telling him about something. I can tell him 
somethings. Let him deny that. In the 
opposition party meeting, one of the leftist 
leaders representing a particular party 
opposed this No, Confidence Motion and 
there was a debate. After some time Shri 
Paswan stood up and said, .. we know this 
Government will not fall. But Shri P.V. 
Narasimha Rao is getting a standing in the 
country, his image is very good, we must 
malign him. That is why, we want the No 
Confidence Motion ... Do not deny it. 
(Interruptions) 

SHRI RAM VILAS PASWAN: It is totally 
untrue. (Interruptions) 

SHRI SONTOSH MOHAN OEV: if this is 
totally Intrue and if that particular Member is 
also .. (Interruptions) I do not want to say it. 
(Interruptions) 

~ MR. SPEAKER: Do not challenge each 
other. You come to the pOint please. 

( Interruptions) 

SHRI SONOTOSH MOHAN OEV: 
When they hit us they do not know how we 
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"they throw a stone at me, I am not a
dscipleof Gandhi, I am a disciple 01 Netaji,
IIdlwill hit back that stone at them. Sir. the
liladersof the CPI (M) have spoken.

SHRISOMNATH CHA TTEJEE: Will you
w steel balls at us?

SHRISONTOSH MOHAN DEV: No, I
IiIgiveyousteel since you are the Chairman'

theSmall Scale Industrios.

SHRI SOMNATH CHATTERJEE is
ftlnningtheGovernment for 15 years in West
Bengal.

SHRISOMNATH CHAnERJEE: It is
lOtmeand it is my party which is running tne
Governmentthem.

SIIHISONTHOSH MOHAN DE V: WI1~l\
thenumber of unemployed youth there? it

saround50 lakhs. The.industrial sickness
Mdthenumber of closed industries in West
Bengalis more than in any other State in the
OJUntry.More than 2,29,000 small industries
le closedand only one industry is running
andIhatis the industry of..

MR. SPEAI<EI1: when Shri Sontosh
UoahnDev's speech is over, then wc will

SHRI SONTOSH MOHAN DEV: What?

MR. SPEAKER; I am talking about the
time. It is nearing 7 0 'clock.

SHRI SONTOSH MOHAN DEV: Sir, I
have given you the authority to remove
unparlimentary expressions from my speech.
You can remove them and Ido not in it.

MR. SPEAKER: No, it was decided that
wc should sit upto 7 0 clock. So, we exetended
the time.

SIIRI SONTOSH MOHAN DEV: But
you said two hours,

MR SPEAKER: do you wantlocontinue
now or do you want to speak tomorrow?

SIIR! SONTOSH MOHAN DEV: let this
p:1I1 come in the press and again I will speak
iornon ow.

MR. SPEAKER: O.K. The House now
stand adjourned to moot again at 11. 00.
a.m, tomorrow.

1901 hrs.

Tile Lok S::;bf7a then adjournecd till Eleven
. of the Clock on thursday July 16. 19921

/ssctbn 25, 1914 (Snkn).


